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Title: Discussion on the motion for consideration of the National Institutes of Technology, Science Education and Research (Amendment) Bill, 2016,
moved by Shri. Prakash Javadekar.

HON. DEPUTY-SPEAKER: Now, we will take up Item No.11.
THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH JAVADEKAR): I beg to move:

"That the Bill further to amend the National Institutes of Technology, Science Education and Research Act, 2007, be taken into
consideration."

I want to give a brief outline of what the Bill is. Ser 3 fa1em 3 Jraw snzer &) 531 AGor B 51 32 A & D2 AGI AD E¥D DI U e 3 3pR s¢zc & Al ag Ber i 3,
TRIifs &7 T2 @l Fol arcl, &2 =P ! Kol arell 918 o fwer &) safere yemet sid Sit <& ofiftr & o Jawt f9ien sie srcal faien frer, that is, education accessibility,
quality, affordability and accountability — all four. 33 fere Sgrerer edteziear &t g ation 3

They represent everything, all that we stand for. They are quality educational institutes. They are regarded as the best. The result is 100 per cent
placement. Not only that, it is affordable also. vaqaicht a2 fovaft w1 et arem & R 2t @ soofl vwlSaer PBren Brd, Afdsor awom Sor oft ast & o Broflt sizenar sfiz
5t et sgaaz ft amer 3

Today, what we are introducing is an amendment to the National Institutes of Technology, Science Education and Research Act, 2007 in which 20
institutes were recognised as National Institutes of Technology, Science Education and Research. All these three things are important things -
technology, science education and research. We cannot just create only technocrats with application sciences. We must learn basic science also. We
must also promote research.

Sir, may I mention where India lacks? It lacks in innovation. It is because we do not allow inquisitiveness from childhood. & acd a3 spa 3 wad & o
qu da, yeat arer ushy Actually he or she should ask question. When they ask a question, they are challenging what is there and then only, they can find
something new. So, innovation is the product of research. Therefore, the basic sciences and basic research has to be the thrust of higher education.
These national institutes — they are popularly called NITs — like IITs and ISCERs have all become institutes of national importance and national
excellence. That is what we have created through last 70 years. These kinds of institutes actually make the country a prosperous country.

Countries can prosper by four ways. One such way is the European way, the way they prospered through colonial exploitation. It was one part of the
story. The second way is like that of the Middle East. They have been given tremendous natural bounties. Anywhere you dig and you have the oil.
That is another way. The third way is what India and China adopted. They mastered in adaptation, reverse engineering and cost competitiveness,
and they flourished. But the real prosperity comes through innovation.

We have a mobile with us, whatever brand it may be of. As a Chairman of IT Task Force of my State, I was with Steve Jobs for two days. At that
time, in 1998, iPhone was not there. He was telling us about his dream project of iPhone where he would put all utilities, all applications in a hand-
held device. Earlier, computers used to be so big and people were using different applications. For different utilities, different applications were being
used. But he combined all into one. That is the power of innovation. That is the way to wealth creation as well. The cost of the material which goes
into it may be Rs. 5,000, but it becomes worth Rs. 50,000 because of the innovation put into it. So, we must promote innovation, we must promote
research. That is a major task of, and challenge before, our higher education system. Therefore, these national institutes are really important.

Today, what I am bringing to you is, in a way, a part of completion of an assurance which was given to the newly carved out State of Andhra
Pradesh because an NIT was already there in the erstwhile Andhra Pradesh, which is now a part of Telangana. The new State of Andhra Pradesh
also requires an NIT. That was our promise. We are fulfilling it through this Bill.

The Bill, when it was envisaged in 2007, had 20 national institutes; then in 2012, five Indian Institutes of Science Education and Research (IISERs);
and 10 new NITs were added to it. In 2014, there was one amendment for one institute, namely, the Bengal Engineering Science University, Shibpur
and that was added to it. So, they became 36, and today, we are adding one more and that makes it 37 national important universities out of which
31 will be NITs; five will be IISERs; and one will be the Indian Institute of Engineering Science and Technology, Shibpur. So, all this is put together.

In a way, this NIT is already operational, but it is working in the campus of Sri Vasavi Engineering College in Tadepalligudem in West Godavari

District of Andhra Pradesh. Already there are 900 students, which are part of the story as this is the second year. But now after there is a four year
course, it will be a big institute of 2,000. We will have a separate campus for it where 140 acres of land has already been handed over by the Andhra
Pradesh State Government and the DPR is in finalisation stage. We have already budgeted Rs. 40 crore. Shri Haribabu is here and he has been
following it. In two months time we will come to a decision on that DPR and we will release the sanctioned funds. Already, we have released Rs. 10
crore, but we will release Rs. 40 crore. Let me assure at this point of time that there will be no dearth of expenditure or funds for this programme
because this is a very prestigious programme. Therefore, we will do it.

When Andhra Pradesh and Telangana were formed, the Government led by Shri Narendra Modi ji has taken many decisions. I was till two weeks ago
heading the Ministry of Environment, Forests and Climate Change. There was an issue of formation of the State Capital for the new State of Andhra
Pradesh. They have decided to form it at Amravati, which is a place between Vijayawada and Guntur where forest land was involved. Our Forest
Diversion Act says that you cannot divert forest land for any non-forest purpose, which is not site-specific. But we took a policy decision and not an
arbitrary action. We took a policy decision that for a newly carved-out State if the Capital is to be created because that is an important issue, then
we must give land there and they are giving additional compensatory land. I must compliment the Andhra Pradesh Government that they have
offered alternative land for afforestation in the Tiger Corridor area. This is also one important environmental aspect. Therefore, the Government is
committed to fulfil all promises given to both the new States of Telangana and Andhra Pradesh. This is in continuation of that mission to fulfil the



promises that this Bill of instituting National Institute of Technology at Tadepalligudem in West Godavari District of Andhra Pradesh has been
brought. Thank you.

HON. DEPUTY SPEAKER: Motion moved:

"That the Bill further to amend the National Institutes of Technology, Science Education and Research Act, 2007, be taken into
consideration. "

DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Sir, I may be permitted to speak from this place.
HON. DEPUTY SPEAKER: Okay, go ahead.

DR. SHASHI THAROOR : Mr. Deputy-Speaker, Sir, it is always very encouraging for us when new institutions of higher education are established in
our country to cater to the growing aspirations, the tremendous potential and the vast needs of our youthful population. The future is theirs and it is
for us to help shape it through creating quality institutions such as the IITs and the NITs. To this extent, the amendment to the National Institutes of
Technology, Science Education and Research Bill, 2016 to add the NIT in Andhra Pradesh to the schedule of the parent Act of 2007 is something we
welcome as a Party, and if I may say so in my personal capacity as a former MoS in Shri Javadekar's Ministry of Human Resource Development.

However, Mr. Deputy-Speaker, Sir, it is also my duty as a parliamentarian to bring to the attention of this House the complete disregard of this
Government for the principle of quality in its quest for mere quantity. What, for instance, is the current state of this very NIT in Andhra Pradesh that
we are discussing here today? The NIT with 900 students already, as the Minister told us, functions out of a temporary campus. There are no
laboratories; there are no libraries; there are no high quality IT or engineering tools for training. Can you imagine an engineering college without a
functioning laboratory or library books? The fact is there is an acute shortage of infrastructure in terms of accommodation as well. We have a
situation where we have created an institution which was not ready to be launched, but in a haste to put the foundation-stone as announced, they
have gone ahead. The result is, even to stay, there is a girls' hostel functioning, but the boys are accommodated in a village somewhere else.

The NIT has been permitted to commence activities, but do we want shells of institutions, Mr. Minister, or path-breaking resource centres that
would truly make a difference? I want to contrast this to what we have just seen in my constituency two weeks ago, when a fully functioning Central
Polytechnic, the best known in Kerala, established in 1949, was derecognized by the AICTE in your Ministry for not fulfilling a list of conditions that
they deemed had to be fulfilled. If that same list were applied to the new NIT in Andhra Pradesh, it would have been derecognized by the same
AICTE.

So, the problem in our system is that our higher education — I said this when I was a Minister as well — is overregulated and under-governed. We
really need to focus on what the purpose of education is, how we bring about learning outcomes for our children and not focus irrelevantly on
excessive regulation.

There is a larger problem that is hidden behind this Bill, Mr. Deputy-Speaker, Sir. Even our premier IITs are facing today a shortage of trained
faculty. According to the Government's own figures, it is about 42 per cent in the IITs, but in the NITs, the shortage is now in the glaring vicinity of
50 per cent of the authorised faculty. There are no teachers, Mr. Deputy-Speaker, and students are being herded into half-built campuses with half
the faculty strength to receive an education that can only be called half-baked. Frankly, this is inadequate. We cannot run education like this.

On top of that, employers across the board are complaining about the unemployability of Indian graduates. A recent FICCI survey shows a figure of
62 per cent of employers are dissatisfied with the quality of our engineering graduates. This is a fact. In fact, I have spoken to many CEOs, as I am
sure you have done. Infosys and Tatas and so on have set up their own campuses to train the people they have already hired after an engineering
degree, not for on-the-job training, but to make up for the deficiencies of the education we are giving them in our engineering colleges. They are
getting nine months to one year of new education because our education is not good enough. Of course, they are paying teachers better. So, many
teachers are leaving and going to Tatas and Infosys and companies like that, rather than staying in the NITs and coming to the IITs.

Yes, we are proud of our IITs, which is the next Bill that you are bringing up. There is no problem there but these are largely islands of excellence
floating in a sea of mediocrity. The truth is we have to be conscious that NITs live up to the standard that their name 'National Institute of

Technology' implies. The fact is that in our haste to add more on paper, we must not lose sight of the fact that these institutions are meant to set

new and higher standards. If your walls are not solid , and you have no teachers to set the right intellectual standards, it will collapse. It is not just
the building that will collapse, but also it will take with it the future and the prospects of the bright young people who are going to build the India of
tomorrow.

I looked at your own Ministry's documentation, Javadekar Sahab. A UGC survey of 1471 colleges and 11 universities have found that 73 per cent of
the colleges and 68 per cent of the universities have a quality that the HRD/UGC considers to be medium or low quality. Yet, what are we spending
in the latest Budget of this Government - 1.2 per cent of our GDP on higher education. Frankly, that compares with 3.1 per cent in the US. Okay, we
are not the US. But take South Korea which is not far away. It is 2.4 per cent -- double of what we are spending.

Since we are talking about the NITs, let me stress that a Working Paper on the Quality of Engineering Education in BRICS countries has been
released. As you know, India is now going to host the BRICS Summit and all the BRICS Conferences this year. According to that, average spending
per year in engineering education is the lowest in India among the BRICS countries. We are spending 1300 dollars a year; China spends 4300 dollars
a year per capita; and Brazil spends 5000 dollars a year. Even our fellow BRICS members, companions in the developing world, are leaving us
behind. They have policies that focus rightly on quality and not just quantity. While we are on BRICS, let me mention that in terms of higher



education and training, Russia is 47th amongst the 148 countries surveyed in the world. We are ranked only at 91. We do not even have complete
campuses, like the NIT that we are just approving today. It is no wonder that statistics are stacked against us. Though I am not going to speak on
the next Bill on the IITs, let me again remind you about the Kakodkar Committee reforms. Really we ought to take those into account and implement
them. They have been sitting with your Government for two years on the IITs.

In global ranking, we know our IITs will feature in the top two hundred. When we come to the NITs, they do not feature anywhere in the top 500.
Why is this the case? Why is it that we are so insistent on increasing the numbers of our institutions without a corresponding interest in ensuring
that we improve the quality of our institutions? Governments can exploit sheer numbers for public relations purposes. But what about the hundreds
of students who enter these institutions each year in the hope of getting a decent education but are told, upon graduation, that they are
unemployable and they need to be trained all over again. The quantum of support that our Government is granting to higher education institutions is
simply insignificant in comparison to funding that other countries and other Governments are giving.

I think, Harvard University's research and development funds alone exceed that of the entire HRD Budget that Shri Jaitley has given. All the UGC, all
the agencies including the UGC put together will come under one university in America. There are, of course, structural and financial differences
between us and the Harvard. I am not comparing them. But the point is this. Can we make fuller, better and wiser use of our resources instead of
fragmenting them by spreading them right across this horizon of mediocrity that I described? We should be building big ships that can withstand the
ocean and not boats that will capsize at the first wave.

You mentioned, Mr. Minister, in your remarks, the importance of innovation. I agree with you one hundred per cent. When I was there, I would make
the same point. But look at what we are doing. India today has 17 per cent of the world's brains, because we have 17 per cent of the world's people.
But we are only producing 3.5 per cent of the world's global research output. There is something wrong there. What are we doing to tap the
possibilities of industry-academia collaboration? My Government had accepted the report given by Shri Narayana Murthy to promote more academia-
industry interface. I would suggest — I had respectfully suggested when I was there earlier — that we could, for example, allow companies to come
directly to our IITs and NITs and say: "here is a research project; if you have students who are prepared to research on this, whatever comes up, we
will have an agreement. We will innovate something together and NIT can share the profits with the private companies.” It happens very commonly
in the West. But we need a policy decision from you that will allow the NITs and other institutions to have this kind of relationship with companies.

Similarly, why can we not get more private sector money into this? You admit that you do not have enough money in your Budget. Look at the OECD
countries. About 75 per cent of research and development funding in the OECD countries comes from the private sector. In our case, it is only 15 per
cent from the private sector. Why is everything dependent upon the Government? Having heard our Prime Minister's speeches, we should expect that
this Government should be reaching out much more to infuse more funding into our NITs and IITs. Pending, when we lost our position in the
Government, was our Research and Innovation Bill which would have allowed the setting up of some 14 universities purely for research and
innovation, including in the private sector or funding on a PPP made, or even on a sole ownership made.
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Please look at that Bill again and see if we would like to revive it. The honest truth is, your diagnosis is right that we need more innovation,
we need more research, but we are yet to see a convincing prescription for that diagnosis. You also need to prescribe a solution that takes into
account these ideas.

Considering that the NIT in Andhra Pradesh has already been functioning for one year, I have to say to you, Mr. Minister, that even its website does
not inspire confidence. Please have a look at it. For example, the section on faculty has just two lines which I now quote. "Faculty for the new
Institute will be taken initially under ad foc basis. Some senior faculty members superannuated from IITs and NITs also will be taken. In addition to
this, faculty members from the mentoring institute NIT Warangal will be taking classes, both theory and lab, on a regular basis". This is the entire
website listing on faculty at NIT that you have just asked us to approve. This, Mr. Deputy Speaker, is where our children's future is being crafted!
This is where tomorrow's leaders are being told to dream their dreams!

I ask you Mr. Minister, are we doing them justice? Is it any wonder that 82 per cent of our country's engineering graduates are ending up in

professions that do not require an engineering degree? What is the Government doing to align the establishment of educational institutions like this
NIT that we are approving today with market research so that we know what employers are looking for before we push our children through an
engineering degree? Let us see what they want? Where is the need? What kind of engineers do we want in India, or what do employers want, what
does the government want, what does the future want? Is the Government creating NITs within a framework that aligns education with employment
and both with the country's needs? Where is our value addition? What can we do that others are not doing better than us, and with more money
than us?

What is happening to our engineering graduates, Sir? Mr. Deputy Speaker, I must tell you, last month the Madhya Pradesh Police Department
advertised 14,000 Constable posts. Nine lakh candidates applied for these Madhya Pradesh Police Department posts of which there were 10,000
engineering graduates, a dozen Ph.D. holders, plus another 90,000 graduates and 15,000 postgraduates. They want to be Constables in Madhya
Pradesh. Because the fact is we are releasing graduates into an ecosystem that does not know how to use them. We have talent in our country but
we do not know how to mould it, how to put it forward.

We need to change the ecosystem and that includes, Mr. Minister, providing innovation, including incentives. I was very interested to learn
from Prof. Mashelkar that he is now giving out of his own money, Government is not doing it, an annual prize for innovation. I know you know him
well. Find out about this. The prize in the first year was won by a young man who actually targeted a real need in our country. As you know, we have
something like 15 million people who go blind because of preventable blindness. Most of this could be prevented by a simple eye test for glaucoma
early on so that they can catch in time. For that you need drops which will dilate your eyes and you cannot see clearly for the rest of the day or for
several hours.

Most of these poor Indians are daily wage workers, they cannot afford to lose a day's wage. So, they avoid the test because they cannot



afford not to have their eyesight for a day. So, this man invented a test for glaucoma that does not require dilation of the eyes and now poor people
can go for the test. Mashelkar sahib said this is where we should give prizes for innovation, innovation that is targeting the needs of our country's
people. And I would urge you, Mr. Minister, that the Ministry itself should come up with a national level incentive like this to encourage more
innovation in the NITs, IITs and elsewhere.

Finally, Mr. Deputy Speaker, I am not opposing this Bill. My party and I want more higher education institutions to open their door to India's
young people who are hungry for education. But we all want these additional institutions to be solid, to be well equipped with teachers and
resources, and to produce quality learning outcomes so that their graduates can go confidently into the world where their skills can command good
prospects in the employment market. Can we truly say that that is the case today, Mr. Minister? I think in all honesty, even though we are not here
to oppose this Bill, we want you to think very seriously about these larger issues that I have raised.

With these words, Mr. Deputy Speaker, let us by all means declare this NIT to be an institution of national importance, but let us also make it
an institution of truly national importance. Thank you, Mr. Deputy Speaker.

HON. DEPUTY SPEAKER: As hon. Member spoke, we need more NITs. That is all right. But at the same time, we need more fund allocation. Without
funds, we cannot do anything. That is the problem the Ministry is facing. That is very important. That is why they are running institutions on ad hoc
basis.

...(Interruptions)

DR. KAMBHAMPATI HARIBABU (VISAKHAPATNAM): Hon. Deputy Speaker, thank you for giving me this opportunity to speak on this very important
Bill concerning the State of Andhra Pradesh. The National Institute of Technology, Science Education and Research (Amendment) Bill 2016 is
primarily to include National Institute of Technology, Andhra Pradesh in the list of institutions of national importance. This NIT is situated in
Tadepalligudem in the State of Andhra Pradesh. My friend Shri Shashi Tharoor mentioned that it is a hasty decision to start this institution in
temporary campus. But I wish to bring to your kind notice that this is not a hasty decision. The State of Andhra Pradesh was divided in 2014 and the
feelings of the people of Andhra Pradesh were severely hurt.

When the State was divided, there was not even a single institution of national importance left in the State of divided Andhra Pradesh. The
Andhra Pradesh Re-organization Bill also states the establishment of about 11 institutions in Andhra Pradesh. Therefore, to instill the confidence
among the people of Andhra Pradesh, the NDA Government led by Shri Narendra Modi has taken a decision to start nine out 11 institutions that are
mentioned in the Andhra Pradesh Re-organization Act and assured the people of Andhra Pradesh that the NDA Government is with them. As part of
the assurances given, the NDA Government has taken steps to start the National Institute of Technology in the State of Andhra Pradesh under
mentorship of National Institute of Technology in Warangal. NIT, Warangal is a very reputed institution and they are taking all steps to see that this
institution also gets national importance in providing quality education in all engineering branches.

When the State was divided, we were not left with any IIT, IIM or even a single NIT or IISER. Therefore, the NDA Government has taken a
decision to start NIT, IIM, IIT and IISER etc. I compliment the Government for taking such a bold decision to start nine institutions out of 11
promised in a span of 20 months of time. I think that since the Independence of our country in 1947, no Central Government has done to any
particular State what the NDA Government has done to Andhra Pradesh during the last 20 months.

I also compliment the Minister for providing 480 seats in the very first year of establishment of NIT. Wherever they have started, they have given
240. Since 50 per cent of the seats are meant for domicile students, to safeguard the interest of the students from Andhra Pradesh the number of
seats is being given as 480 so that 240 Andhra students can get opportunity. That is a magnanimous decision taken by the Government. The funds
were allocated. All steps are being taken to provide basic infrastructure that is required for the NIT established at Tadepalligudem at Andhra
Pradesh. Land was identified and handed over to the Government of India for taking up construction of the building. I request the hon. Minister to
take steps to see that the construction of the buildings is taken up immediately and finished expeditiously.

Nowadays, when the contract is being given, the construction work is being delayed due to cash flow problems. I have a suggestion for the hon.
Minister to consider. There are foreign financial institutions which are coming forward to finance for the projects at LIBOR interest rates or at lesser
rates. Therefore, the Ministry of Human Resource Development's contractor who is going to implement the project, the State Government and also
the financial institutions can have some sort of a memorandum of understanding and the cash flow problems could be sorted out by taking
assistance from the financial institutions and the money taken for construction could be repaid in instalments in three to four years. I would request
the hon. Minister to consider this suggestion.

QOut of eleven institutions that were promised for Andhra Pradesh in the Andhra Pradesh Reorganisation Act, nine have been established; only two
are left over for establishment in Andhra Pradesh: one is the Central University and the other is the Tribal University. These two universities are to
be considered for establishment in Andhra Pradesh at the earliest. For that, there is a requirement of passing a Bill or making an Act in Parliament. I
would request the hon. Minister to take steps so that those two institutions can also be started during this academic year or in next academic year
and the people of Andhra Pradesh will be thankful and grateful to the Government led by Shri Narendra Modi.

I have two suggestions — one is encouraging quality in education and the other is innovation. I think, the Government led by Shri Narendra Modi is
laying emphasis on skill development and innovation. Therefore, every institute of national importance should have a skill development centre and
also an innovation centre so that people could be encouraged to improve their skills in these institutions.

I would also like to bring to your kind notice that in engineering education there are four or five tiers of institutions. The first is the Indian Institutes
of Technology; the second is the National Institutes of Technology; the third is the engineering colleges organised by the universities or university
engineering colleges; and the fourth is the engineering colleges in the private sector, of good quality and also of poor quality. Therefore, I have a
request to the Government of India. Since the State Governments are not in a position to deploy more funds for undertaking infrastructure



development in the State university colleges, I request the hon. Minister to consider how these university colleges can also be brought on par with
NITs and other institutions. I think, if we can take steps for this, the quality of engineering education can improve. There is no doubt that
engineering graduates coming out of many of the private poor quality engineering colleges are not having the necessary skills to be employed. I
think, we should take care of those people who are coming out of engineering colleges, to impart more skills so that they could be employed by the
industries and various organisations.

Thank you very much.

SHRI S. SELVAKUMARA CHINNAIYAN (ERODE): Hon. Deputy-Speaker, Sir, I wish to express my sincere gratitude to our beloved leader hon. Chief
Minister of Tamil Nadu Puratchi Thalaivi Amma for giving me an opportunity to speak on this Bill.

The National Institutes of Technology are a group of premier public institutes in India. These institutes of national importance receive special
recognition and funding from the Government of India.

Tamil Nadu, under the dynamic leadership of hon. Chief Minister Puratchi Thalaivi Amma, has been the education hub in the country. The
National Institute of Technology at Tiruchirappalli, popularly called REC Trichy in earlier days, has produced great personalities who have occupied
top positions in Government, public and private sector companies in the past and present. Many of them have reached the pinnacle of success in
socio economic world.

On their inception decades ago, all NITs were referred to as Regional Engineering Colleges and were governed by the respective State
Governments. In 2002, the then HRD Minister, Shri Murli Manohar Joshi, decided to upgrade all RECs to National Institutes of Technology. The
upgrade was designed along the lines of the prestigious Indian Institute of Technology. NITs were found to be promoting regional diversity and
multi-cultural understanding in India. Comprising 31 autonomous institutes, each of them is located in one major State or Union Territory of India. In
2007, the Indian Government declared these schools as institutes of national importance.

The NIT Council is the supreme governing body of India's 31 National Institutes of Technology system. Admission to the under-graduate
course B.Tech in NITs is through the highly competitive Joint Entrance Examination (JEE) Mains. From 2015, the Joint Seat Allocation Authority
conducts common counselling and allocates seats jointly for all the Indian Institutes of Technology, National Institutes of Technology and Indian
Institutes of Information Technology. In 2015, over 13 lakh candidates appeared for the JEE for admission to 28,000 undergraduate engineering
seats in 68 centrally-funded technical institutes, that include all 19 IITs (10,000 seats), 31 NITs (15,500 seats) and 18 IIITs (2,500 seats). All NITs
are autonomous which enables them to set up their own curriculum. I would request the Government to provide certain number of seats for poor and
deserving students recommended by the respective State Governments.

NIT Andhra Pradesh has been set up to cater to the needs of the State of Andhra Pradesh which did not have NITs. NIT, Andhra Pradesh will
benefit the State of Andhra Pradesh specifically and the whole country in general. NIT, Andhra Pradesh will be covered under the National Institutes
of Technology, Science Education and Research Act, 2007. Declaring it as an institution of national importance, it will ultimately help in addressing
the aspirations of people in the main stream of technical education. NIT Andhra Pradesh was established at the temporary campus of West Godavari
district of Andhra Pradesh. The State Government of Andhra Pradesh has also provided a land for NIT Andhra Pradesh at West Godavari district.

I would also request the Union Government to allocate more funds for such highly commendable and performing NITs in the country, like the
NIT Tiruchirappalli and also suggest to the Government to encourage and generate financial support from the most successful people and form a
corpus fund for all the NITs in the country.

Thank you.

PROF. SUGATA BOSE (JADAVPUR): Mr. Deputy Speaker, Sir, may I at the outset express my appreciation to our new hon. Minister for Human
Resource Development for felicitating all the teacher MPs on the occasion of 'Guru Purnima' a couple of days ago? That was a very fine symbolic
gesture on his part and we on our part wish him all the best in discharging the onerous responsibility that he has been given to improve our
educational system for our younger generation.

On the face of it, this is a very simple and straightforward amendment to the NIT Act. It only adds one more NIT in Andhra Pradesh consequent on
the bifurcation of the old State between Telangana and Andhra Pradesh. But this apparently small amendment raises some very deep questions
about our educational policy and the future direction of the younger generation in our country.

Some of the concerns that I had wished to express have already been anticipated by my colleague, Shri Shashi Tharoor, who, by virtue of
belonging to a marginally larger party in this Lok Sabha, has the right to speak before me. I wish he had stayed to listen to at least the next speaker
who had his views to express on this important subject.

I agree with many of the concerns about quality that had been expressed by my good friend, Shri Shashi Tharoor, but I think he made one very
unfair comparison. Harvard University is a private university in the world and its endowment is larger than the GDP of many countries in this world.
So, that comparison should not really be made.

Now what are these National Institutes of Technology, Science Education and Research? We started out with eight regional engineering
colleges and now, we have many more but 20 of them are upgradations from the status of regional engineering colleges. Subsequently, 10 more
NITs have been added and today, we are about to welcome in this Parliament the birth of a new NIT in Andhra Pradesh. We will, of course, support



that move and we wish the people of Andhra Pradesh all the best for the future.

I would, however, like to raise some questions about the kind of education that we wish to give to our younger generation. Shri Javadekar was
absolutely right in saying that even in the nomenclature of these institutes, we have the word "technology' but also the phrases 'science education
and research'.

Now we must have a fine balance between teaching and research in all of our educational institutes including our universities, both central
and State, in addition to the IITs, the NITs and the IISERs. Unfortunately, the NIT in Andhra Pradesh and also some of the new NITs that have been
approved by this Parliament do not have capacity for carrying out the kind of cutting edge research and innovation that we need in this country.

When we go ahead and announce the establishment of new institutions, first of all, it takes a lot of time to build a new campus. Even this NIT
is currently functioning out of a temporary campus but at least when it comes to physical infrastructure, when it comes to bricks and mortar, for a
number of years after the announcement of these new institutes, money is spent and many contractors make money but do we give adequate
attention to human resources? Do we actually anticipate the faculty requirements for these new institutes? Do we actually make sure that the
students who will join these new institutes will, in fact, get the best instruction possible? I think we need to pay very close attention to these issues.

I would also like to add that we have a large number of institutes of national importance which are devoted to technology of one kind or
another. The IITs, the NITs and also the Institutes of Information Technology run into scores in terms of the numbers of Institutes of Technology of
one kind or another that we have. But do we pay adequate attention to institutes for the Humanities and the Arts? What is happening in our
Institutes of Technology, particularly the NITs is that we are not producing well-rounded citizens. Even in Institutes of Technology there should be
arrangements to teach subjects in the field of Arts and Humanities. If you consider the best Institute of Technology in the world today, the
Massachusetts Institute of Technology has a very fine Philosophy Department. It has a superb History Department. They are small but the students
who are training to be engineers are given an opportunity to also study the Arts and the Humanities. Otherwise, in this craze for Information
Technology in particular, we will be creating very one dimensional young citizens of India.

Now, a couple of years ago Shri Anil Madhav Dave had asked a very pertinent question from the Ministry of Human Resource Development. He had
asked whether the condition of learning in the subjects of Humanities and Arts is poor and he had also asked whether the Government is making any
action plan for new institutes and incentives in the field of Arts, Commerce, Culture and Humanities. I am sorry to have to say that in the written
reply that was provided by the Ministry of Human Resource Development there were very misleading statements. I will you why. It was stated that
up to 2011 there were 4677 institutions only for science and technology and there were 4315 institutions offering courses only on Arts and
Humanities in that same year. But that was not the question. The question was how many institutes of national importance we have in the field of
humanities compared to the number of institutes of national importance in the field of science and technology. Two years ago, in his Budget Speech,
Shri Arun Jaitley had announced that there was going to be a national institute of Humanities named after none other than our great iconic leader,
the late Jaiprakash Narain, in Madhya Pradesh. But this Parliament and the general public in India have not heard very much more since then about
the progress in the creation of this one national institute for the Humanities that had been announced by this Government more than two years ago.
Even if we are not able to set up very many institutes of national importance in the field of Humanities and Arts, there are other ways in which
Humanities and Arts can be supported in our universities and colleges. For example, in the United States of America there is a National Endowment
for the Humanities and National Endowment for the Arts which provide funding for the finest research and new innovation and creativity in the field
of Humanities and Arts. So, there are ways in which we can provide a more balanced education for our younger generation.

Sir, there are a few more things to be said about our Educational Policy, but today as you can see we are rather diminished in terms of the benches
on this side of the House because in West Bengal we are observing Martyrs Day. Twenty-three years ago 13 young men had been killed in police
firing while our leader Ms. Mamata Banerjee led a demonstration for the restoration of democratic rights for the people of West Bengal. I will have
an opportunity to speak once more when the Indian Institute of Technology (Amendment) Bill is brought before us.

I will not extend my discourse any further at the moment excepting to say that when this Parliament which has the sole prerogative to assign
the nomenclature institutes of national importance takes this momentous decision, let us make sure that these institutes are truly of national
importance. Let us set ourselves a goal that in the foreseeable future, say, within the next three to five years, at least a few of our National
Institutes of Technology, Science Education and Research will be able to break into the top 500 of world rankings because we should not be satisfied
with rankings within our own country. We have a global role to play. We must compete with the rest of the world and make sure that our students
and younger generation are getting the best education possible whether in the field of science education or in the field of arts and humanities.

Thank you very much, Mr. Deputy-Speaker Sir.

SHRI BAIDAYANT JAY PANDA (KENDRAPARA): Hon. Deputy-Speaker, Sir, I thank you for giving me this opportunity to speak on this important Bill.

First of all, let me welcome this Bill that is introduced by the hon. Minister for HRD and compliment him as well for bringing the same energy for
which he has recently been elevated to this very important Ministry.

Sir as some of my colleagues have already mentioned, this and the forthcoming Bill on amending the IIT Act will also introduce new institutions in
Andhra Pradesh, Kerala, Chhattisgarh, Goa, Karnataka, Jammu and Kashmir and there will also be an upgradation of another institute in Bihar.

I want to touch upon one issue which has been touched upon by a couple of my colleagues and extend the argument that what we are looking is just
not extending the quantity of NITs and IITs throughout the country but also the quality. The issue of teacher shortage which some of my colleagues
have already referred to is extremely crucial. Sir, this is not that a few of us here are speaking about it. Let me refer you to the last time that the NIT
Bill was amended a couple of years ago.

HON. DEPUTY SPEAKER: The shortage is not only in appointments but most of the teachers are going away on some other assignments. If you see



the roll of registers, you may find the position of staff recruitment. You may note that most of the teachers are going away abroad on some other
assignments or on some other subjects. Therefore, they have to fill up these posts immediately. That is one problem which most of the Government
institutions is facing.

SHRI BALAYANT JAY PANDA: Sir, I thank you for pointing that out. I will also touch upon it. It is not that just a few Members are mentioning it. I
would like to bring to the attention of the hon. Minister's that a couple of years ago, the last time when the NIT Bill was amended, it was to take an
institute in West Bengal and upgrade it much like the earlier NITs were upgraded. Now also, in Dhanbad, the Indian Institute of Mines is going to be
upgraded to an IIT. Our Parliamentary Committee which looked into it made the exact comment and pointed out that there is a tremendous dearth
of teachers which is going to affect the quality.

Sir, regarding the statistics cited by my hon. colleague from Kerala who is not present in the House just now, I have a little difference in it because I

have taken it from the Ministry's website. But even the Ministry's own website points out that in the IITs, there is 39 per cent shortage of teaching
staff. In the NITs, shortage is 29 per cent and in the IIITs, shortage is 36 per cent. These are slightly different than what Dr. Tharoor had pointed

out. But I have taken your own statistics. So, you cannot quibble with this and as the hon. Deputy-Speaker has pointed out, this must be number one
on your agenda to make sure that recruitment of teachers and instructors for these institutes is of utmost priority.

The irony is this that the number of public engineering institutions, including the IITs and NITs, are dwarfed by the number of private institutions
that have come up in the whole country. There are between 1.5 and 2 million engineering graduates that are produced every year, but employability
is very low. Recently, a Delhi based employment solutions organisation called Aspiring Minds did a survey of 1,50,000 engineering graduates and
they found barely seven per cent were employable in core engineering jobs. This should not come as a surprise to us. It is not just some agency that
has done a survey.

I would like to cite, perhaps the most famous engineer today living in India, Shri E. Sreedharan, who has built the Delhi Metro among many other
projects. He blames the abysmal quality of engineers on the unbridled growth of private engineering colleges with no regulation. The numbers are
quite astounding. The number of private engineering colleges in Andhra Pradesh alone where this new Institute is being opened is more than 700.
There are something like 5,000 such institutes altogether.

SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI) (ANAKAPALLI): That was for the united Andhra Pradesh.
SHRI BATJAYANT JAY PANDA: I stand corrected. That was before bifurcation. But I think the point is made,

Out of the total number of about 5,000 engineering colleges in both public and private sector, barely 1,500 are in the public sector. Let me point out
why the public sector, the NITs and the IITs, are important. I am not against the private sector. I am a great votary of encouraging the private

sector in many fields of commerce and our economy. But the greatest institutes in the world are those that do not treat teaching as a profitable
entity. We have had references to Harvard and other universities of world repute. Some of us had opportunities to visit Yale University, one of the
best known universities in the world. We were impressed to learn that although Yale's fee that they charge the students is quite high, it only
represents 14 per cent of the actual cost of teaching. Why is it? That is because 86 per cent of the cost of teaching at Yale is subsidised from the
endowments.

The hon. colleague was just talking about the very large endowments that Harvard has and that their endowments are larger than the GDP of many
countries. This is the reason why our private institutions which are churning out, like an assembly line, lakhs and millions of engineering graduates
who are mostly not employable, have to be seen as something of serious concern. This is why the public institutes are very important. Right from
the days of our early Republic, from the days of Nehru ji, we gave importance to the highest teaching standards at some of these institutions. But
we have actually not kept up. We have actually been left behind as some of our colleagues have pointed out.

Let me point out, in the top 200 universities and institutes in the world, only two of our Indian institutes rank. These two are Indian Institute of

Science, Bengaluru at 47t rank and Indian Institute of Technology, Delhi at 197 th rank, out of the top 200 in the world. If we look at the other
countries, in the top 200 universities of the world, the United States has 49 universities; the UK has 30 universities; the Netherlands has 12
universities; and China has seven universities.

The point that I was trying to make is that while the private engineering institutes treat it like a commodity — they churn out like an assembly line,
all these so-called engineering graduates, who mostly are not employable — the difficulty is that because they are treating it with profit motive, they
are not investing in research. The name of this Bill is the National Institutes of Technology, Science, Education and Research (Amendment) Bill. The
private engineering institutes are doing a much lesser job of providing the opportunities for research because it is not profitable. Research is going to
take many years, maybe decades, to pay off and they are not investing in that.

It is clearly evident in the number of Ph.Ds that we have. Let us have a look at some of the statistics. In India, as per the last provisional
survey in 2014-15, about 1,13,000 students were registered for Ph.D. study. It sounds like a lot, but it is not. It is only 0.34 per cent of all the
students registered only for higher education. I am not counting school students and all. One-third of one per cent of all our students in higher
education is registered for Ph.Ds. Let me cite something which is even more worrisome because there are Ph.Ds. and there are Ph.Ds. One of the
important criteria we should be looking at how many Ph.Ds. are working in science and technology-related fields because while we must encourage
the arts, as hon. Member from West Bengal has pointed out, we do need to provide a well rounded education at the Bachelor's level, at the highest
levels of research, if our country is to go forward, we must invest in research. That is what this Bill is all about.

If you look at Ph.D. students in India, less than 20 per cent are enrolled in scientific and technological areas, the rest are all in areas that are of the
arts, or arts-related areas. Compared to that, I am sure the hon. Minister is aware of this, 75 per cent of all the Ph.D. students enrolled are in
sciences and technology. Compared to that, China has 41 per cent of all the Ph.D. students are doing research in science and technology-related
areas. In our case, it is 19 point odd per cent, less than 20 per cent. This is what needs to change dramatically if the quality of our higher education
particularly related to NITs, IITs is to improve and not just the quantity.



I think, the subject has been touched by many of my colleagues, I am sure, the hon. Minister is aware of all these issues. But I think it is important
for us, as the temple of democracy in this country, to highlight these issues so that they do not get left behind in the other urgencies that the
Government has to deal with. This is very important.

I do support this Bill with the caveats that I have pointed out, and I wish the hon. Minister all the best in all his endeavours to take our higher
education in technology to higher levels.

SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI) (ANAKAPALLI): Madam Speaker, thank you for giving me an opportunity to speak on the National
Institutes of Technology, Science Education and Research (NITSER) (Amendment) Bill, 2016. I rise to support the Bill.

Thanks to the Union Cabinet chaired by the Prime Minister, Shri Narendra Modi, on 25th May, 2016 granted ex-post facto approval for

establishment of NIT, Andhra Pradesh, registered as a Society under the Andhra Pradesh Societies Registration Act, 2001 with effect from 20th
August, 2015.

The Bill seeks to amend the National Institutes of Technology, Science Education and Research Act, 2007 for inclusion of the NIT, Andhra
Pradesh in its First Schedule.

The Bill recognizes NIT, Andhra Pradesh as a society under the Societies Registration Act, 2001 and gives a legal entity to it.

As a matter of fact, the bifurcation of State of Andhra Pradesh had an adverse impart on education sector of both the regions. On the one
hand, Telangana got three Central Universities, on the other hand, Andhra Pradesh had none.

As per policy of the Government, 50 per cent of the seats in NITs are earmarked for the eligible domicile students of States/districts where
the NITs are situated. Sir, NIT, Andhra Pradesh w ill ensure that the students of Andhra Pradesh will get adequate opportunities to pursue research
a t undergraduate , postgraduate and doctoral levels, in an inter-disciplinary knowledge regime and research environment. I thank the NDA
Government for providing 50 per cent of the seats for domicile students.
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NIT, Andhra Pradesh was established at a temporary campus of West Godavari district of Andhra Pradesh. The State Government of Andhra
Pradesh has also provided land for NIT-Andhra Pradesh at West Godavari district of Andhra Pradesh. NIT, Warangal would function as the parent
college that would look after the functioning of the university.

My friend, Dr. Shashi Tharoor told that the college is situated at a temporary location. For the information of the august House, not only the college,
after the bifurcation of our State, but our Chief Minister of Andhra Pradesh, Shri N. Chandrababu Naidu is also staying in a temporary
accommodation. He is functioning in a temporary office accommodation and all our Ministers are functioning from a temporary accommodation.
Everything is temporary because of the unscientific bifurcation done by the earlier UPA Government. Due to this, five crore people of Andhra Pradesh
are suffering a lot.

But at the same time, in the Andhra Pradesh Reorganisation Act many things are mentioned. I thank the former HRD Minister Smriti Iraniji and
Prime Minister Narendra Modiji as they have given permission to start nine institutions out of 11. It is a historical step after independence of this
country. Now, I would also like to congratulate Javadekarji and I request him to extend all the support. He is giving Rs. 40 crore for this institute. We
all know very well as to how much money is required to build a National Institute of Technology. Of course, for the time being, this institute is being
run from a temporary location. But I would request the hon. HRD Minister to create the entire infrastructure for the National Institute of Technology,
Tadepalligudem before the completion of the first batch and see that the first batch students do not feel inferior as compared to the students of
other NITs in the country.

Sir, everybody is speaking about foreign universities and our universities. They are making a comparison. I am very sorry for that. If we see, our
great former Prime Ministers Vajpayeeji, PV. Narasimha Raoji and the present Prime Minister Narendra Modji are not from any foreign university. In
fact, our former Prime Minister P.V. Narasimha Raoji was responsible for bringing in liberalisation, privatisation and globalisation.

Many of our Members are speaking about engineering graduates and employment. One of our earlier speakers Shri Haribabu also said that we have
four categories of engineering colleges, namely IITs, NITs, University engineering colleges and private engineering colleges. Here, I would like to
request the Government of India to provide more and more funds to higher education in our country because providing education is the responsibility
of the Government. Even though we are having a lot of private colleges, as one of our friends said, at present there is shortage of teachers in IITs
and NITs. There is not only shortage of teachers and also shortage of funds, but I would also request all the palitical parties that we have to reduce
political interference in our higher educational institutions, particularly in Central Universities, IITs and NITs. Due to political interference, many
teachers are not willing to work in higher educational institutions like Central Universities, IITs and NITs. Recently we have seen the episode of
Hyderabad Central University.

Secondly, even at the University level it is very unfortunate that our post graduate students and research students are quarrelling with each other on
issues of caste, religion, local students and non-local students. So, I would request the hon. HRD Minister to focus on this issue; whether this party
is in power or that party is in power, we have to reduce the socio-economic imbalances among students.

As far as employment is concerned, our country is a growing country. We have a population of 125 crore people in this country. This country needs a
lot more educational institutions. I am not telling this. Our former Prime Minister PV. Narasimha Raoji said that we need more and more educational
institutions because of liberalisation, privatisation and globalisation. He was the man responsible for starting of more and more private educational
institutions in this country. Our hon. Chief Minister Shri N. Chandrababu Naidu implemented economic reformed in the then unified State of Andhra



Pradesh. Due to the efforts made by our hon. Chief Minister Shri N. Chandrababu Naidu, a lot of IT and other engineering graduates are working in
US and in other countries.

Thirdly, the most important thing is research. Unfortunately, many of our educational institutions, both in the private sector and in the public sector,
are failing to get good results in the field of research because our teachers, our government and our society are not focussing on research. We are
always crazy and passionate about the higher education and research in other countries. As we all know very well, once upon a time we had a great
history on higher education.

Many students from foreign countries used to visit our country to get education specially from Nalanda, Takshashila and Magadha in ancient days.
Our HRD Minister, Shri Javadekarji is a visionary person. I wish that during his tenure itself, he should be in a position to place our higher education
system on par to compete with the global education system. For that, we would have to create a world-calls environment in our educational
institutions. Then only, we would be able to attract students around the globe to come to India and get higher education.

Sir, T would give you one small example. In Hyderabad, we have very good hospital and medical facilities. We are attracting a large number of
patients and medical students from the Middle East countries to Hyderabad. In a similar way, we can create world class facilities in our education
institutions also. If we reduce the political interference and if we reduce socio-economic imbalances, we would definitely be in a position to attract
world-class students into our country to get education.

Sir, in India, there is no dearth of intelligence and intellect. The only problem is in coordination and commitment. But I am very much sure that
Javadekar Saheb would bring about positive changes in this regard. I am also sure that he would bring the NIT, Tadepalligudem up to the national
level.

Sir, we are simply naming the national institutions. I do not know why we are failing to provide the nationality integrity to our students. If you
talk to any students or teachers, first, they would tell their surname, and then, caste, religion and region, etc. Nobody would speak about nationality
first; nobody would say that they are Indians first. So, I wish a day will come soon when all our 125 crore Indians will say that they are Indians first;
and their name, surname, caste, etc., will come later.

Sir, even the NIT, Warangal, which is one of the famous institutions, now, in Telangana, once upon a time had a severe problem of extremism.
Now, they are doing extremely good. Why I am telling all these things is that the educational institutions are like temple, church and masjid. So, we
should maintain the holistic atmosphere in our educational institutions. Then only, we would be able to provide quality education to our students.
Actually, we are building the nation by way of giving quality education to our students. Instead of simply giving a textbook knowledge, teachers and
people working in the educational institutions should provide knowledge beyond the textbooks and beyond the classrooms. Then only, our students
would be able to face the global competition; then only, we would be in a position to put our educational institutions in the world ranking.

Sir, we have several engineering colleges, and as some of our friends have also said, due to bifurcation of Andhra Pradesh State, some of
these institutions are not doing well. Some had to be shut down owing to low student turnouts and quality considerations. The other reason for their
getting shut down is that we are merely increasing the number of educational institutions, we are merely increasing the number of students, but
industrialization is not increasing on par with education. Just because of this reason, many of the engineering graduates and general graduates are
not getting jobs. That is why, I would request that we should concentrate more in bringing industrialization on par with education. Then only, we
would be in position to provide more and more jobs to our engineering graduates and other graduates.

Sir, on behalf of the Government of Andhra Pradesh, I convey my sincere thanks to the NDA Government and to our HRD Minister for giving
nine institutions in a span of two years. At the same time, I would also request the hon. Minister to increase the budgetary allocation in this regard.
Then only, we would be able to create more and more quality institutions.

With these words, I conclude. Thank you very much.
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SHRI KONDA VISHWESHWAR REDDY (CHEVELLA): Thank you, Sir, for the opportunity. As per the Andhra Pradesh Reorganization Act, 2014, the

Government of India shall take steps to establish institutions of national importance in the 12t and 13" Plan periods in the successor State of
Andhra Pradesh. Based on it, the HRD Ministry has decided to set up an NIT. It is a welcome step for Andhra Pradesh, for the country and also for all
the people of Telangana. It is because, we want our neighbouring States to prosper and we do not want the poor students there to suffer.

The NIT has been set up to cater to the needs of the State of Andhra Pradesh which does not have NIT. The State of Telangana has an NIT
now after the bifurcation. So it is only fair that Andhra Pradesh does have an NIT. But, not only NIT, I think it should have IITs; it should have AIIMS
and it should have IIITs. It is because, when our neighbouring States prosper, the country prospers and we prosper. But, the rich people of Andhra
Pradesh can go to Mumbai, Delhi or Hyderabad for higher education. Hon. Minister Javadekar ji also mentioned that everybody has a right for
education right from this end of the House to that end, and here from this end of the House to that end. They have the right for education. So,
definitely, this is very much required. Just as NIT is required, IITs, AIIMS and research institutions are required, I think, they also require a High
Court. For education, people have to travel very far. The Rich people can travel; the poor people of Andhra Pradesh cannot travel far for education.
Similarly the poor people of Andhra Pradesh cannot travel all the way to Hyderabad for justice also. Only the rich who have interest in Hyderabad can
come to Hyderabad for justice but the poor in Andhra Pradesh cannot go all the way to Hyderabad for justice. So, I think, I want you to take
cognizance of that. It is very well needed.

Not only just to establish NIT, we also want the Central Government to provide us adequate funds. Especially since there is no building, I
think, all the required funds should be provided. But, the National Institutes of Technology, Science Education and Research Act does not define
what is an institute of national importance. Do they get more money? If so, how much money do they get? Do they get more land or do they have
more posts? That is very important. Just like announcing an institution is not sufficient and just naming it an institute of national importance is not
sufficient, we have to articulate what exactly construes an institute of national importance and provide the entire wherewithal to the State of Andhra
Pradesh.

Sir, I do not have too much to say about this because everybody in the House, so far, has agreed to this. I am actually going to close hoping
you will give more time for my next speech on the IIITs because we are going to discuss deeper aspects of technical education in India which is
really falling down. But I would like to take this opportunity to bring it to the attention of the Ministry, just like NIT is very important for Andhra
Pradesh, a tribal university in Telangana also is very important. I think, without any delay, you should establish the tribal university in Telangana. The
number of seats for the locals also can be considered to be increased because in Telangana we have IIITs, NITs and IITs. So you can even consider
it; I do not think anyone in the House will actually go against it.

I would like to end my speech by just touching upon this. When we were young, if we got admission to an engineering college, our life was
set. But today, if you get admission in an engineering college, I think 90 per cent of them are unemployable and if you get into engineering with
computer science, then definitely, you are going to be 99 per cent unemployable. We need to dwell a little deeper into it when we discuss about
IITs. Thank you for the opportunity.

SHRI PK. BIJU (ALATHUR): Sir, this seems to be a small Bill in the vision but it has far reaching implications for our country. This Bill is to amend
the 2007 Act in its first schedule and to incorporate the National Institute of Technology, Andhra Pradesh in place of that.

The financial memorandum of this Bill says:

"Far the current financial year, an amount of Rs. 40 crore has been allocated for establishment of National Institute of Technology,
Andhra Pradesh. An outlay of Rs. 226 crore (Rs. 94.73 crore as non-recurring towards capital expenditure, Rs. 114.32 crore as recurring
expenditure and Rs. 16.72 crore as contingency expenditure) has been made over a period of three years with the stipulatin that
sanction of funds would be on incremental basis after assessing the requirement as part of the annual budgetary exercise. "



I want to know after three years, who will take the responsibility of this institute? Will the Central Government again fund it to establish some
of our new goals that we have to achieve? Or will the State Government give some share for the further development of such institution?

We are closely associated with Standing Committee on HRD from 2009 -2014. Since that time itself, in 2013, the same Bill was amended and we
have thoroughly discussed it in the Standing Committee meeting and submitted that Standing Committee Report before the Parliament. So, I would
request the Minister to go through that Report. We have given so many suggestions. If one institution from the State is getting the benefit of
institution of National importance, what is the reservation policy of that institution? If you have any reservation in the State, are the existing
reservation norms in our country be applicable to that institution also? But that is not clear. We have suggested our Standing Committee Report
itself to take care of the State reservation in such institutions who got the status of institution of national level.

In this discussion, I would like to raise some other questions. Our colleagues have already mentioned some important aspects of the higher
education of our country. We are spending merely two per cent of our Annual Budget for the development of higher education.

From 2009, I have got chance to speak on this particular subject of higher education. I have mentioned this thing to increase our higher education
expenditure.

Our neighbouring country, China, is spending more than what our country is. I am not talking of USA, UK, Canada or about capitalist countries. They
have spent much more than us. We have established our CSIR laboratory in our country before China. But China established their CSIR laboratory
after we established it. But now, they are producing more Ph.Ds than what our country is producing. How can they provide such an atmosphere, like
infrastructural facility, in their own country? We are lagging behind. I have raised this matter in Parliament.

What is happening in our institutions of national importance, Central Universities and IITs? We have witnessed one of the things in our Standing
Committee meeting itself. The hon. Minister was also there in that Committee. One of the Delhi students approached the Standing Committee
Members and even the Chairman of the Standing Committee also. He is from Delhi IIT. They have published a number of papers. They have got
national and international credit for that. But even now the faculties in the IIT, Delhi are not ready to sanction and allow him to submit his Ph.D. He
belongs to the Dalit community. So, after the intervention of the Standing Committee, finally, they have allowed him to submit his Ph.D.

Sir, I will mention one more thing in this discussion. The Ministry of Human Resource Development has announced to increase the annual fees of
IITs from Rs.90,000 to Rs.2 lakh. The previous Government increased it from Rs.50,000 first to Rs.80,000 and then to Rs.90,000. Yesterday, our
hon. Minister replied to one of the queries raised on the floor of this House. He replied that the SC/ST and OBC students have got reservation and
concession of fees. But the SC/ST students get only 50 per cent concession. You have increased the fees from Rs.90,000 to Rs.2 lakh. That means,
they have to pay Rs.1 lakh. How is it possible? What is happening is that even for getting the fee concession, these students from the deprived
section have to deposit the fee at the time of admission and that will be reimbursed later.

I am a victim of this practice. I was a student. I had completed my pre-degree. I joined one degree college. I had got the admission but I could not
pay the fees at that time. They had given me one more day. But how can I pay? Today I am coming to Parliament and speaking for the downtrodden
people because whatever your Ministry may be, your bureaucrat says, do not do; do not implement it at such level. The students from the deprived
section do not have to pay that much of amount from the beginning of their studies. What is going on in the national institutes, in the IITs and in our
Central Universities? Some students are getting admission and then they drop out starting from the next year onwards. I have got representation
from the students of Roorkee, IIT. Sir, 18 students were disqualified after one year. They have not reached up to the mark. Who will decide the
criteria? Who will decide the norms? It is not from your Ministry. It is by some of the faculties.

The hon. Deputy Speaker intervened in some of the matters, especially on the shortage of faculties. We have thoroughly discussed it. This is not only
because of some people going abroad, and that is why, the vacancies are still continuing. No. The vacancy of SC/ST teaching faculties is because
they are not ready to fill up. I have raised this issue. I have sent a letter to the Ministry of HRD. But till today our higher educational institutions are
trying to create their institutions as elite institutions. They are not ready to implement the regulation of this country. They are not implementing the
reservation norms we are practising in our country. The intention is not to fill up those vacancies. I am ready to accept it. Some of our eminent
scholars have got opportunities from the USA, UK and abroad. Some of the institutions have given them more than what we give. They have got
opportunities. But we have to select some of the good faculty members, give them good salary and good atmosphere for their research and other
studies.

Sir, I think the present Minister will take care of these things because he has a lot of ideas in this regard. We have worked together. We just
changed the name. That will not resolve the whole issue. We have to reframe and change the entire system. In two days, yesterday and today, we
have got a lot of inputs from the Members.

Lakhs of engineering seats are lying vacant in this country. Why is this happening? On the one hand, a lot of students are searching for admission
and on the other lakhs of seats are lying vacant. It is because they do not have money to pay what they ask for. That is why these seats are vacant.
A huge amount of money is needed for getting admission in the private self-financing institutions. I think that the Government institutes can
definitely play a significant role in this regard in our country. In think the hon. HRD Minister will look into this important matter. With these words, I
conclude. Thank you very much.

SHRIMATI BUTTA RENUKA (KURNQOL): Thank you, Sir, for giving me this opportunity to speak on the National Institutes of Technology, Science
Education and Research (Amendment) Bill, 2016.

I welcome that this Government is fulfilling some of the commitments made at the time of bifurcation of the State of Andhra Pradesh. This Bill is a
part of one such provision in the Andhra Pradesh Re-organization Act, 2014, which stipulated that a National Institute of Technology will be set up in
the newly created State of Andhra Pradesh. I am happy that it has already been set up and is functional. This is a welcome step in the right



direction.

Sir, these institutions have been declared as institutes of national importance alongside the Indian Institutes of Technology. The main objective is to
make available facilities for higher education, research and training in various fields of science and technology. Although we can boast of a long
history of scientific excellence, science education needs to be implemented across all layers of society and the benefits should be made accessible to
the large population of this country.

Despite our impressive economic growth, scientific research continues to lag behind. Our investment in scientific research is very low compared to
other developed countries. This must increase for the benefits to reach the poor and the downtrodden. Insufficient scientific research in India's
private sector seems to be a part of the problem. The large pharmaceutical sector, for example, remains dominated with the generic products rather
than original formations.

Sir, during the last few decades India's large population started benefiting and enjoying the outcome of the progress in technology. Space technology
has played a significant role in this regard. It is not an exaggeration to say that there is no household in India which does not have a mobile phone or
a television.

The vision of institutes like NITs and IITs is creation of research centres of the highest calibre in which teaching and education in basic sciences will
be totally integrated with state-of-the-art research. These institutions are devoted to undergraduate and postgraduate teaching in technology and
make education a career in basic sciences more attractive by providing opportunities in integrated teaching and learning.

Sir, the contribution of technology and science institutions is very significant and the students passed out of these institutions are making their
presence felt not only in India but also across the globe. We are proud that many of our Indians are heading global organisations. Thus, we have
made progress in setting up institutions of higher learning. They are not able to cope up with the growing population. Through their centralised
entrance exam, the NITs and IITs recruit students through a rigorous screening process and these students are educated to a very high standard.
However, to be able to lift @ population of more than 600 million of poverty and to have them participated in the country's economic development,
higher education needs to be a priority. This is where this kind of institutions could have an increasingly important rale,

Science in India still has significant potential for further development. Although scientists from the Subcontinent excel on an international level, the
huge potential offered by the country's young population is far from being fully leveraged.

Sir, I welcome this Bill considering the fact that it pertains to my State and is a fulfilment of the commitment made at the time of bifurcation. With
the bifurcation of the State, the people of Andhra Pradesh have lost many things. Many institutions of national and even global importance - like
CCMB, NGRI, Hyderabad Central University, ISB, Survey of India, Nuclear Fuel Complex, ECIL, ICRISAT, NIRD to name a few — have been set up in
the erstwhile Andhra Pradesh and they have all been set up in Hyderabad which has gone to Telangana. So, the people of newly created Andhra
Pradesh are deprived of the development that has taken place and concentrated in Hyderabad over a period of nearly 60 years when they were
united. However, we have not lost hope. We will continue to strive and work hard to regain a position of eminence and recognition to the newly
created State of Andhra Pradesh.

Sir, we only seek the support and guidance from the Central Government. I request the hon. Prime Minister to honour all the commitments
made by his predecessor in Parliament, including the special status to the State of Andhra Pradesh, and support the people at this juncture and bring
us all out of depression and despondency. I am sure that the hon. Prime Minister will be sympathetic to this cause.

Sir, I sincerely thank you for giving me this opportunity to speak on this important Bill.
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SHRI NINONG ERING {ARUNACHAL EAST): Mr. Chairman, Sir, I would really thank you and also our Party leader for giving me a chance to speak on
this very important Bill — the National Institutes of Technology, Science Education and Research (Amendment) Bill, 2016. While congratulating my
very esteemed friend, Mr. Javadekar Ji, I wish to state that he has taken the previous Department leaving aside all party matters and really doing his
job. I had an interaction when you were with GLOBE and with other Committees that we had. I know that in this higher education field also, you will
stick to your job and will take it to new heights.

Who had started the information technology is what I would like to bring to the attention of this august House. The first Prime Minister of India, the
late Pandit Jawaharlal Nehru, with his new vision, had brought up all these institutes and he had a vision that one day India would stand as it is of
today. This was followed up, and all of you will know how the mobile came to India and how the information technology came to India. We are now
in the Opposition, but at that time we were in the ruling, even then also you have to admit that this was the vision of our great visionary leader, the
late Rajiv Gandhi Ji, who took us to the new heights in the field of information technology and research.

I know that I do not have much to say. The previous speakers like Dr. Shashi Tharoor, Dr. Bose and my very good friend, Shri Jay Panda, have
already taken up the issues which we really wanted to take up. Already, as you know, we are speaking on the same subject. The people of Andhra
Pradesh expect it. I know that most of the students, especially from the North East, go and study in South. We are grateful to them, to the people of
Tamil Nadu, Bengaluru (Karnataka) and Andhra Pradesh because most of our children from the North East go and study there. It is like a brain drain
that comes out from the North East. Here, in the case of Andhra also, as the previous speaker had spoken, there are so many engineering colleges,
but the main issue is we need quality and not just the quantity.

16.32 hours (Hon. Deputy-Speaker in the Chair)

Of course, our hon. Deputy-Speaker was also supporting this cause that it is the quality that we need, and what kind of support we can give to these
institutions so that we can make them into state-of-the-art institutions or institutions of national importance. How can we support these institutions?

The NIT, Andhra Pradesh, was established and covered under the National Institutes of Technology, Science Education and Research Act, 2007, to
declare it as an institution of national importance, which will ultimately help in addressing the aspirations of the people, and also of the poor
students, who are particularly from Andhra Pradesh. It is a very big help. The institution is already there, but because of bifurcation, it is just a
formality or legality which is why we have to pass this legislation.

I would also like to put in @ point. We were discussing about the important faculties that are to be taken up. There are already subjects like
Computer Science, Electrical, etc., but I would demand that subjects like Environment engineering, Climate Change, which is very important now,
Eco-System Studies, Agricultural Engineering, Avionics, and there are various other subjects which we have to ponder over and include them in the
courses. I would request the hon. Minister to incorporate these subjects not only in Andhra, but in all the other NITs. We were discussing this issue
and Mr. Panda was also saying that for 10,000 police posts, so many students, including engineering graduates, are coming forward to apply for the
post of a policeman. We have to create avenues for them. Just having in quantity is not the thing of the day. We have to concentrate on the quality
education so that the brain drain that is taking place from India to every part of the world is stopped. We would like that these children should come
back and they should stay in India so that we can take our country forward in a better way.

I would really congratulate the people of Andhra. We wish them all the luck. We hope that the students there will get this benefit from NIT.

I would also request for one thing. My constituency is spread over 4000 square kilometres in area. I think, no one has such a big constituency.
We need more educational institutions like that in Arunachal Pradesh. I would request you to at least take names of places like Tezu, Namsai,
Passighat and Roing where these types of establishments are required. It is a peace-loving State. I am sure, you would look into it.

Thank you, Sir.
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SHRI PREM DAS RAI (SIKKIM): Thank you, Deputy Speaker, Sir, for allowing me to participate in this debate on the National Institutes of
Technology, Science Education and Research (Amendment) Bill, 2016. Si, a lot has already been said on the issues related to our institutes of
technology and I do not want to flag those issues all over again. They are related to resource, human resource, faculty, research orientation, etc. I
will take just five minutes.

What I would like to say is that today we require multi-disciplinary kind of education and what I find is that we are creating more and more IITs and
NITs. The question is whether we are looking into a holistic multi-disciplinary education. Therefore, I think it has been in our scheme of things to
create more and more engineers because this great nation requires many more engineers. But are those engineers being trained in social sciences,
for instance, or in understanding the history of our country or for that matter in communication? Today, we all know that the cutting edge of science
and research is in artificial intelligence or it is in gene splicing or it is in nano-technology and finding solutions for humankind. We are in the forefront
even in space science. But wherever human beings are needed, there is a need to understand the holistic way, the way in which society is built, the
way in which humans interact with machines or for that matter how our society is built.

Somehow, we have to find a pathway to bring NITs into building better universities. For instance, I[Ts can also at some stage become greater
institutions of higher learning in the university format and this is something which the hon. Minister may like to think about. This is where we need to

spend a lot more time thinking. It is because frankly we have seen many of these Bills which were there in 15t Lok Sabha and there is nothing that

has changed in terms of thinking when an amendment Bill of this kind comes in the 16! Lok Sabha. Where is the extra thinking that we are doing is
the question I would like to pose before the Government.

Having said that, there is a National Institute of Technology even in Sikkim. I am thankful and grateful that we have one such institution in our
State. Our Government has also allocated the space but I think we have to request the Director of NIT there to accept the space that we have given.
The land that we have given is very close to the new airport that is coming up. So, the faculty can come in and go out and anyone visiting the NIT
can come in and go out of the airport. I was talking to the Civil Aviation Minister yesterday and he hopes to complete it within this year. This is
something which I would like to bring to your notice.

Research relevant to Sikkim or relevant to that area needs to be done. For instance, NIT can be tasked with the research on mountain
railways. We do have a need for building mountain railways, especially if you are taking railways right up to the Nathu La Pass which is almost
14,000 feet. So, they can do the relevant kind of research in places like NIT.

With that, I again support this Bill but with the rider that I think there is a lot more thinking that we need to do to fashion out a much more
multi-disciplinary approach in our education process. Of course, the issues of faculty not being there or funds not being there have already been said
by previous speakers. So, I do not want to go into those areas. Thank you for allowing me to participate in this debate.
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HON. DEPUTY SPEAKER: Now, Shri Adhir Ranjan Chowdhury.
...(Interruptions)

SHRI K.C. VENUGOPAL (ALAPPUZHA): Sir, the Business Advisory Committee has already allotted two hours for this Bill. There is another Bill also,
which is listed in Today's List of Business. Many hon. Members are prepared to speak on that Bill also. So, we would like to know whether the
Government is going to pass this Bill today.

HON. DEPUTY SPEAKER: Even though we have allotted two hours, there are still some Members to speak on this Bill. First, let the list of speakers
be exhausted.

SHRI K.C. VENUGOPAL: That is good. But we would like to know, as to what is the plan of the Government. Are they going to pass this Bill today? At
what time are they going to take up the IIT Bill? That is what we would like to know.

HON. DEPUTY SPEAKER: Venugopalji, let the Members speak on this Bill. There are three-four Members yet to speak on this Bill. Let them complete.
Then, we would see.

SHRI K.C. VENUGOPAL: That is the request 3€; »

HON. DEPUTY SPEAKER: No, no. That is not the thing. Do not cast aspersiond€;/ *1 am openly telling, that is €/ *left to the House. Even now, if
you want to take up the next Bill, I have no objection. But when I have still some Members in the list who are yet to speak, how can I bypass it
without giving chance to those Members to speak?

SHRI K.C. VENUGOPAL: We would like to know whether this Bill is getting passed today or not.
HON. DEPUTY SPEAKER: That I do not know.

SHRI K.C. VENUGOPAL: That has to be clarified by the Government.

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): About the IIT Bill, may be, we will take it up tomorrow.

SHRI K.C. VENUGOPAL: At what time, Sir?
SHRI S.S. AHLUWALIA: It may be after the Question Hour or Zero Hour.
SHRI K.C. VENUGOPAL : Okay.

HON. DEPUTY-SPEAKER: Now, Shri Adhir Ranjan Chowdhury.



SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): Hon. Deputy-Speaker, Sir, I rise to support this legislation wholeheartedly, which has been
brought forward by the hon. Minister, Shri Javadekarji.

In his initiation, the hon. Minister had exhorted very nicely that we should grow our children with a virtue of inquisitiveness. I strongly support the
view expressed by our hon. Minister.

Sir, here, I would like to draw the attention of the House that the Gross Enrolment Ratio is considered as a parameter of growth in education. Mr.
Minister, insofar as the GER is concerned, what is the present status of Gross Enrolment Ratio and what is your target? So far as my knowledge
goes, now, it is 18 per cent; and you are trying to reach to 30 per cent.

I have also come to learn that RUSA, namely, Rashtriya Uchchatar Shiksha Abhiyan, is aimed to increase the Enrolment Ratio in higher education.
On behalf of RUSA, Rs. 4,000 crore was sought after. But how much have you allotted to this RUSA scheme? Also, how much fund was sought after
by the UGC and how much allocation was made by you? On each and every aspect, you have been mercilessly slashing the funds that were sought
for.

On the one hand you are loudly talking about the ambition of this Government but on the other hand to achieve this, the requisite fund is not
being provided. So, it is an eloquent testimony of the dichotomy being persuaded by your Government.

Sir, I had brought forward one amendment and that this why, I got this opportunity to speak for a few minutes as the Minister was condescend
enough to allow me to speak. Hon. Minister, so far as NIT is concerned, the projected demand was Rs. 3,000 crore, Rs. 2,000 crore for old
institutions and Rs. 1,000 crore for new institutions. But here also you have slashed the funds to the tune of Rs. 1,444.90 crore. So, it is further
evident that you are not serious enough in spite of no dearth of rhetoric.

So far as our problem in education is concerned, everybody here pointed out that there is a severe shortage of faculty. The sanctioned posts in
various Central universities are 16,600 — 2,376 posts of Professor, 4,708 posts of Associate Professor and 9,521 posts of Assistant Professor. Out of
which, 5,928 teaching posts are vacant. Around 1,277 posts of Professor and 2,173 posts of Associate Professor and 2478 Assistant Professor are
vacant. So, this is seriously affecting the quality of our education. If the students, who are supposed to be taught, do not have the facility of faculty,
then how can we imagine educating our students as we desire? Only six per cent our population between the age of 16 to 23 used to obtain the
higher education in spite of the fact that we have developed a lot. In 1950, we did not have so many institutions. Since 1950, we have been able to
increase the number our universities by 34 per cent. We have also increased the number of our colleges from 500 to more than 40,000. As my
esteemed colleague Shashi Tharoorji has pointed out, still we are spending only 1.12 per cent of our GDP, on higher education however, our
Parliamentary Panel on Higher Education has proposed to increase it to 1.5 per cent of the GDP.

We also need that our syllabus should be upgraded. I would also suggest you to explore a symbiotic relation between the production of our engineer
or our MBA and their placement in various jobs. About 93 per cent of our Management Bachelors are jobless and 80 per cent of our engineers are
jobless. Even 16,000 engineers are jobless in the model State of Gujarat.

Hon. Minister, I know that you are exhausting all your resources in order to develop these institutions that have been entrusted upon you. You
should remember that India still has failed to achieve the rank in the top 250 educational institutions in the world. So, if you want to turn our country
into a global educational hub, you have to infuse more fund; you have to infuse more energy and innovation in this sector.

I am hailing from a backward district from West Bengal. That district is Murshidabad which is recognised as a district of highest concentration
of Muslim population in our country. The highest concentration of Muslim population in our country is in my district Murshidabad. There is a
technological college - Murshidabad Institute of Technology. I would urge upon the hon. Minister that at least the Institute that is situated in
Murshidabad should be upgraded as a National Institute of Technology in view of the fact that the largest concentration of Muslim population belongs
to that district. I hope that the hon. Minister certainly will look into and consider my proposal sincerely. Tomorrow again, we will be meeting. aid} sft
1 G YEbI9l SIS, ARl &3 3] SRI-SRIDR ¥ &, db ubar b sri-srepr @l &, aftser @ sl Jems Sar & - Do not saffronise the educational
institutions in our country. Thank you.
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SHRI N.K. PREMACHANDRAN (KOLLAM): Thank you Mr. Deputy Speaker, Sir, for giving me this opportunity to express my views on the Bill, that is,
The National Institutes of Technology, Science Education and Research (Amendment) Bill, 2016.

Sir, at the beginning of the debate itself I have made a suggestion that another Bill which is pending before this House is very similar and identical. It
is regarding institution or commencement of six IITs plus one IIT, total, seven IITs to be declared as institutions of national importance. That is
another Bill. This is also more or less same because this is a National Institute of Technology, Science Education and Research (Amendment) Bill,
and the other one is Indian Institutes of Technology Bill. So, these two Bills could be discussed together so as to save the time of this august House.

I would urge upon the Parliamentary Affairs Minister to please see the time of the House because yesterday also for the Indian Trusts (Amendment)
Bill, you had allotted two hours for that Bill and we could pass that Bill very well, within 2-3 minutes, because it was passed by the Rajya Sabha. So
many other vitals issues are pending. Even we are not getting sufficient time to present Matters under Rule 377 before the House because there is
no time. But unfortunately, a lot of time&€"I am not saying it is being wasteda€"can be very well utilized for other subjects also. No Calling Attention
is being allowed. No other Discussion under Rule 193 is being allowed. So, let the Parliamentary Affairs Minister be very serious about the allocation
of time for the discussion on the Bills so that we will get an opportunity to submit more issues which are vital for the House.

HON. DEPUTY SPEAKER: Mr. Premachandran, this was discussed in the Business Advisory Committee. In that Committee, we decided to allocate
two hours for this Bill and another two hours for that Bill. It was decided there. That is the decision of the Business Advisory Committee and that
was also adopted by the House. Therefore, it is not necessary to go into that.

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): My dear friend, Mr
Premachandran is a very senior Member of the House. I think he knows and appreciates, as you rightly said, Sir, that the business is not allocated by
the Parliamentary Affairs Minister. The Business is allocated by the BAC. Whatever other Businesses like Matters under Rule 377 or Calling Attention
matter or Discussion under Rule 193a€"all these things are given and approved by the hon. Chairperson of BAC, who is the Speaker of the House.

There was also a demand from all the leaders in the all-parties meeting that there should be a balance between the Government Business and the
Business of the House. Therefore, we will facilitate that. But the onus is directly on BAC. BAC has allocated the time and we are proceeding
accordingly....(Interruptions)

SHRI K.C. VENUGOPAL : BAC has allocated two hours' time for discussion on this Bill. ...(Inferruptions)

SHRI MALLIKARJUN KHARGE (GULBARGA): Sir, the only thing is that they do not have Business. ...( Interruptions) Sir, you tell us heartily, I will
accept it. ...(Interruptions)

HON. DEPUTY SPEAKER: No, it is not so.
...(Interruptions)

SHRI MALLIKARJUN KHARGE: When everybody wanted to discuss the MCI Bill, they said that it should be passed today only. There is no time. But
what has happened today? Today, you have got two Bills....(Interruptions)



SHRI ANANTHKUMAR: We are ready for it. We have listed both the Bills. There are enough Bills that are pending....( Interruptions)

SHRI MALLIKARJUN KHARGE: They do not have any Business. That is why, they want to give it more time. Shri Premachandran can also speak as
much as he wants. They will allow him. They are very liberal....(Interruptions)
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SHRI MALLIKARJUN KHARGE : Yes, I can point it out. When the Rule is there, I can point it out. If the Rule is not there, I cannot point out.
..(Interruptions)
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SHRI MALLIKARJUN KHARGE : Sir, you know what happens in BAC. Whatever we say in BAC, they take it as a suggestion. They alter it as they
want. They alter even subjects, Calling Attention, Adjournment Motions under Rule 56 and other things.

Hon. Deputy-Speaker, Sir, have you heard any Short Notice Question coming for discussion? Not a single one has come up. You yourself are an
expert in that. Many a time you have put questions through that. It has not come only in this Session but in earlier sessions also it has not come.
...(Interruptions) Anyway, we will cooperate with them. We are ready to do it. That is a different thing. But you should agree that you have ample
time but no business....(Interruptions)

HON. DEPUTY SPEAKER: The hon. Minister for Parliamentary Affairs has already assured that he is ready to take up any other Business also like
Discussion Under Rule 193, Calling Attention or whatever. Whatever your request is, it will be considered and discussed once again in BAC and it can
be taken up.

Shri Premachandran, please continue.

SHRI N.K. PREMACHANDRAN :Thank you, Deputy-Speaker, Sir. I am also thankful to the hon. Minister for giving me an opportunity to speak on the
National Institutes of Technology, Science Education and Research (Amendment) Bill, 2016.

Sir, we are all bound by BAC but I would like to say only one point. ...( Interruptions) 1 am not a Member of BAC. The House is bound by the BAC
decision. I fully agree with it. ...(Interruptions)

HON. DEPUTY SPEAKER: Please speak only about the Bill.
SHRI N.K. PREMACHANDRAN : I am coming to the Bill.

The amendment to the present Bill is with the purpose to amend the National Institutes of Technology, Science Education and Research Act, 2007
so as to commence a National Institute of Technology in Andhra Pradesh due to the bifurcation of the State of Andhra Pradesh into Telangana and
Andhra Pradesh.

Sir, the first point which I would like to make is that the National Institute of Technology was established by virtue of an enactment of Parliament
and it started in the year 2007. The Institute of Technology Act was enacted by Parliament in the year 1961. So, what is the difference between the
National Institute of Technology, Science Education and Research and the Institute of Technology and the Indian Institute of Technology? We are
having multiplicity of organisations and academic councils and we are passing so many legislations.

According to my information and belief, syllabus and curriculum as well as level of standard is more or less same in respect of the National Institute
of Technology and the Indian Institute of Technology. These centres have to be made as centres of excellence in professional education especially
the technical education. These should be declared as centres of excellence.

Coming to the point of National Institute of Technology, I do agree with the Government that this new institute is being given to the State of Andhra
Pradesh. Their emotions and genuine demand have been accepted by the Government. I fully agree with the Bill and there is nothing controversial in
respect of this Bill.

18.00 hours
Coming to the issue of IIT, Sir, I am thankful to the Government for commencing an IIT in the Palakkad District of Kerala.
HON. DEPUTY SPEAKER: Please stop for a minute.

Now, it is 6 o'clock. If the House decides, we can extend the time of the House by one hour. If the House agrees, the discussion may continue and
the Bill may be passed.

If the hon. Members want, after the discussion, the Minister may reply and we may pass the Bill. Therefore, we can extend. Otherwise, we will take
it up tomorrow.

SHRI S.S. AHLUWALIA: Sir, let us pass the Bill today. Hon. Minister will give reply and the Bill may be passed.



HON. DEPUTY SPEAKER: Hon. Members may say what they want. If you want one hour extension, we may do it.
SEVERAL HON. MEMBERS: Yes.

PROF. SUGATA BOSE (JADAVPUR): Mr. Deputy Speaker, Sir, we have had adequate discussion. I do not know how many speakers are left on your
list, but if we can do this efficiently, it would be best to get this Bill passed today so that we can take up the IIT Bill tomorrow.

HON. DEPUTY SPEAKER: Okay. We extend the time of the House by one hour or till the Bill is passed.
Shri Premachandran, you continue now.

SHRI N.K. PREMACHANDRAN: Sir, we are thankful to the Government for having commenced an IIT in the State of Kerala. It was a long-pending
dream of the people of Kerala to have an IIT in the State. We are thankful not only to this Government but also to the then Government which had
tried its level best to commence an IIT in the State of Kerala. There was a big contradiction that a State, which is having 100 per cent literacy and is
highly educated, did not have an IIT. Now, that contradiction has been resolved for which also I am thankful to the Government.

Sir, now I come to the objectives of the IITs and NITs. What are the main objectives of these enactments? According to me, our forefathers,
even the Nehruvians, thought of starting in the sixties the IITs with an object. The IITs were created by way of a statute passed by Parliament. The
establishment of IITs is given a statutory backing by means of a legislation. This means that it is a very important institution of national importance.
The significance of an IIT or an NIT is that these are centres of excellence.

I think, there are three aims with which these highly esteemed institutions were established. The first aim was to bring out brilliant
professionals in our country. Pandit Jawaharlal Nehru at that time had stated that 'they will be the architects of our modern India' so that we
produce brilliant professionals in the professional education who would be brought out through these centres of excellence. The second aim was to
improve the quality of higher education in the country so that it would act as an encouragement to other engineering colleges and technology
institutes as a result of which the academic standard and standard of education in other institutions will also rise.

Sir, the third aim is very important, but unfortunately, it is being ignored now-a-days. It was to ensure that poor and common people get an
opportunity to have quality education in these centres of excellence. The third very important aim of commencing these high level institutions is that
the poor and common people of the country should have access to quality education either in IITs or in NITs. These institutions were started with a
long-term perspective thinking that professional education imparted in these IITs will be the better way to improve quality of our education.

Sir, even after 55 years of establishment of IITs and ten years of establishment of NITs, have we been able to achieve the goals enunciated in
the Act of 1961 or in the Act of 2007? Some time back, Dr. Shashi Tharoor had pointed out about the global standards and the statistics of higher
education. We are not even able to become one among the first 200 colleges of international standard in the world. That is the situation even after
55 years of IITs and ten years of NITs. We are not able to have a single college which will cope up with and have the global or international
standards in education. So, we have to review the position of our higher education.

The biggest challenge of Indian education is quality education, particularly, in the field of higher education. Former speakers, Dr. Shashi
Tharoor and Prof. Sugata Bose, eminent personalities having international exposure have also expressed their concern in respect of the quality of
education prevailing in our country. On this issue, we should rise above politics and join together to have a concerted effort to improve the quality of
higher education in our country. But unfortunately, narrow partisan party politics is a hurdle to achieve this objective.

Sir, I will cite recent examples or recent experiences. Firstly, I would like to mention regarding the National Eligibility Test (NET). The
University Grants Commission (UGC) has stipulated a mandatory condition that in order to get the appointment of Assistant Professors in universities
and colleges the essential required qualification was stipulated as NET and that is a standard test that is prevalent in our country during the last
decade. It is a good test, which is well-accepted throughout the country. It is a standard certification, and it was considered as a major step
towards bringing quality in the field of teaching and research. But it is now learnt that UGC is going to dilute this standard certification with a new
change where a candidate is qualified if he has a Ph.D qualification and two articles or two papers published in papers. According to me, this is
dilution of higher education as quality of education is being compromised, which should never be allowed. This is being done on the ground that they
are not getting sufficient qualified teachers of NET for thousands and thousands of vacancies of Assistant Professors and Lecturers that are there in
the universities and colleges, so they are diluting it. This is not a genuine ground for diluting the NET qualification or the Assistant Professor
qualification. So, kindly review this decision.

As regards faculty, the quality of education is directly related to the faculty. If the faculty is not well-qualified and if there is no sufficient faculty to
discharge higher education, then there is no meaning in starting higher educational institutions like NIT and IIT. So, the faculty qualification should
be strict; NET qualification should be followed; and it should never be diluted. This is the first point that I would like to make before the hon.
Minister.

The second point is regarding the T. S. R. Subramanian Committee Report on Education Policy. We have heard about the T. S. R. Subramanian

Committee Report on Education Policy that a Committee was appointed to make a draft document on education policy. I would like to know this from
the hon. Minister. What is the fate of this Report? It is being learnt from media / press reports that on 27 May 2016 Shri T. S. R. Subramanian has
submitted the 250-page Report to the Government. So far, the Government has not brought the document into the public domain whereas unverified
versions of this T. S. R. Subramanian Committee recommendations have already come out in the Press. The then Minister, Shrimati Smriti Irani, has

said that these are only recommendations and no policy document has been submitted by Shri T. S. R. Subramanian. So, it was said that they will
entrust some other agency so as to make a draft document and that draft document will be brought in the public domain for a discussion to have an
education policy.

I would like to know the factual position of the T. S. R. Subramanian Committee Report. Is the Government pursuing that Report? What is the



opinion of the Government regarding the T. S. R. Subramanian Committee Report? I am asking this because quality of education is the biggest
challenge that the country is facing in this era.

I am now coming to the third point regarding higher education. It is a big danger, which is going to happen, that is, the marginalised section of
society is being denied best quality education because the corporate and private agencies are now concentrating on higher education, especially,
medical education, engineering education, technical education, business management, etc. Actually, the corporate entities are concentrating on
higher education in almost all the sectors. As I have cited the day before yesterday, it is a lucrative business. Higher education is a very lucrative
business. It is the best business which is available in our country. What happens to the school education in our country? The public education system
has lost its significance because there is mushroom growth of unaided private institutions throughout the villages and towns, and the resulting effect
is that poor students, common people, downtrodden people and marginalised sections of society are not getting good education, and the public
education system itself is in a peril. The significance is lost. These private unaided educational institutions are growing like anything. That will be
resulting in denial of education to the poor people of our country.

HON. DEPUTY SPEAKER: They have already made 25 per cent reservation to take care of that aspect. For the self-financing or private institutions, it
is mandatory for them. They have to give 25 per cent of seats free to meritorious students. There is a provision. What you are pointing out is also
correct, but there is also a provision.

SHRI PK. BIJU (ALATHUR): They are charging lakhs of rupees. If you want to get reservation in private educational institutions, you have to pay
that much fee. They have fixed that amount.

HON. DEPUTY SPEAKER: That is free and they cannot charge anything.
SHRI N.K. PREMACHANDRAN: That also depends on the State legislation.

HON. DEPUTY SPEAKER: What you said is correct that because of privatization, charges or fees is very high, and only highly influential people or
well-to-do people are going to those institutions. That is a fact and it is correct. But at the same time, there is a provision that these schools have to
provide for 25 per cent reservation. That mandate is there. However, I do not know how they are implementing it.

SHRI N.K. PREMACHANDRAN : Sir, comparing it with the fee structure which is prevailing, even after this 25 per cent reservation, poor people are
not able to go there because the system is entirely different. The private unaided educational system is different. My point is that the same is going
to happen in higher educational system also. So, please be very careful. My point is the State shall never withdraw from the higher education. In
these IITs and NITs, common people and poor people should also get an opportunity to have the best system of education, which is prevailing in our
country.

Sir, considering the recent fee hike in IITs, it is also adversely affecting the common man. The recent fee hike in IITs is an abnormal fee hike. The
last fee hike was from Rs. 50,000 to Rs. 90,000. Now, it is enhanced to Rs. 2 lakh per annum per student, that is, 120 per cent of increase in the
fees. This can never be justified. This is against the concept of the IITs and the National Institutes of Technology. What will be the resulting effect?
The resulting effect will be that the National Institute of Technology and the Indian Institute of Technology, the premier educational institutions in
the country will also be reserved or will also be available only for the rich class of society. That will be the resulting effect of hike in the fees. I do
agree that those who are having the income below one lakh of rupees, there is some concession. For SC/ST students, there is a concession.
However, even the common, middle-class people will be suffering. Suppose a Non-Gazetted Officer, who is serving either in the State service or in
the Central service, he will be earning above Rs. 1 lakh. Almost all the middle-class people will be earning above Rs. 1 lakh. So, a student from the
middle-class has to pay Rs. 2 lakh per annum means it is unaffordable, and it is unjustifiable. I would urge upon the Government to review the
unreasonable and unjust fee hike, which was enhanced recently.

The other point, which I have already cited, is the statutory recognition to all these institutions. I am concluding. The statutory recognition given to
these institutesa€|

SHRI ANANTHKUMAR: Sir, my dear friend, Shri Premachandran, said that two hours was sufficient for this NIT Bill and we have taken four hours. We
should have passed the Bill by now. Therefore, I was just calculating the time taken. If we had taken only two hours or 120 minutes, my dear friend,
Shri Premachandran's Party or he himself would have got three minutes. If we had debated the whole thing for four hours, he should have taken six
minutes. I am just putting the timer that he has taken 31 minutes. Therefore, when one party member takes 31 minutes and asks the ruling party
and the Treasury Benches to conclude within two hours or four hours...( Interruptions)

SHRI K.C. VENUGOPAL.: That is because of you only. ...(Interruptions)

SHRI ANANTHKUMAR: Shri Venugopalji, let us not go into this. He can conclude. He is a dear friend. He has made his point. He has spoken for 30
minutes and enlightened us.

HON. DEPUTY SPEAKER: That is left to him.
...(Interruptions)

SHRI N.K. PREMACHANDRAN: That is totally misleading. The observation that I have made is that I am actually supporting to save the time. The
day before yesterday also, two Statutory Resolutions were in my name. I had suggested to the Chair to have joint discussion so that we could save
the time. Today also, I have made an observation and a suggestion to discuss both the Bills together so that we can save the time. I have made a
positive suggestion. The hon. Minister has totally misled about the observation which I have made. Since the Minister has said that I have to
conclude, I am concluding.

Thank you very much.
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My friends, I am very happy about it because one demand that has come out of it is that we must give now quality education. We have
achieved expansion in the last seventy years. The credit for that goes to all the Governments who have ruled this country. The Britishers created
postal network; they created rail network and they created some other system. But education was not their priority; and taking the education to the
last man was not their priority. This is the priority of the independent India. That is what we have achieved in numbers. Now it is the issue of quality.
Therefore, our policy is "sram forem, arcst faren” education to everyone. Therefore, after assuming charge, I went first to night schools because they
are the deprived class. They need education. What are the aspirations of the poor people? @it 315t g & 2rer waont us a1 & fab awoliie ¥qper 3 ardta ancaft
oft @zl b1 zemsiier Fafer Sxems, Jmen Ue ®iew: acd @l el Hien Brel, safew gy sediese &1 off casa waa &, el Prs-2-altar b adl &, siai Jforsii ol 8, s1el
w3 gawr eidl &, stet 300 Hw G Soft usdt 3, But even the poorest of the poor wants hs kids to be educated well. That is the aspiration of the poor.
Education is a national subject. Education is beyond politics. It is the concern of all of us; it is the duty of all of us. Therefore, we must resolve that
we will work unitedly to improve the quality of education. I think, that has emerged as a main point of this discussion.

e grue worbetel A5 ark 3 yer- Shri Premachandran has raised this point. There were three questions in Rajya Sabha today and I have answered
them. Let me tell you this thing. By Monday, you will receive some salient points and draft points on education policy, which are there in a policy
format. They are available on the website. But for the convenience, we will deliver you all the 43 pages for your consideration. Earlier, the time limit
was 315t July. As we are now giving you the hard copy, we will give you more time. By 15t of August, I want all Members to study that and come
out with suggestions. That is how, we can improve it.

I have found the same passion and the same urge in all the 25 speeches. So, the nation's will is on display today in the debate and I welcome
that.

Let me now tell you what we are doing to improve quality. We must do much more, but we are doing some things. There is an initiative called the
Technical Education Quality Improvement for Rs.2600 crore which will now be implemented in 190 institutes over the next four years.

Many hon. Members said that there needs to be immediate upgradation of infrastructure, particularly research infrastructure. That is really the need
of the hour. Therefore, we are thinking of a Higher Education Funding Initiative which will go to the Cabinet. The central idea of the initiative is, as
the Government has already indicated in the Budget, that we will invest Rs.1,000 crore, and there will be a bank or some other body which will
monitor it. That will leverage the funds through market and can provide up to Rs.20,000 crore for upgradation of all kinds of infrastructure. I have
already mandated that 40 per cent of that money should be invested in improving the research infrastructure. It is not about roads, buildings and
staff quarters; it is basically about improving the research infrastructure. That is what we are taking up.

There is the new IMPRINT India Initiative of the Government of India under the Prime Ministership of Narendra Modi-ji under which we are investing
Rs.1,000 crore on Research Assistance. In another project on IIT campuses and NIT campuses. Under this initiative, industry can ask for customised
research solutions, there will be students-industry interaction, and that will promote research. There will be incubation centres also for young minds.
Even after graduation they can come to the incubation centres and do more research because that is what is needed.

There is a big issue raised by many hon. Members as regards the private engineering colleges and institutes. Some said that some institutes are
getting closed and that is correct. What has changed in the last five years is this. Earlier, there used to be admissions in every engineering college all
over the country. But now students are empowered with technology. They see the placement record of the institutes. If the placement record of the
institute is good, they take admission. If the placement record is not good, they do not take admission. Therefore, there are closures of certain
institutes. That is how market operates. If you are not qualitatively good, you will have to face the music; and if you are qualitatively good, people
will appreciate you more. That is how things happen. We want qualitative improvement in all respects. To improve quality, first we must fill all the
faculty posts. That gives rise to the question whether people are ready to become the faculty.

Last week I was in IIT Delhi interacting with about 200 Ph.D. students for about an hour on many issues. The first question I asked them was who
wants to be a teacher, so that I could start a dialogue with them. To my surprise, more than 120 students raised their hands to say that they want
to be faculty members. That is the change in atmosphere that is happening and I am very happy with it.

I organised a programme called Gun Gaurav at my residence last Sunday. Many people talked about Guru Purnima. I felicitated all the teaching
community in Parliament on that day. That was not a party programme but a national programme. What was this Gun Gaurav? It was for those
students of Delhi who secured more than 90 per cent marks in their Plus-2 examination and secured admission in Delhi University in the first cut-off
list in spite of adverse conditions like living in one-room accommodation in slum areas, being children of daily wage workers, being a part of big
families, etc. I felicitated those students at my house. Many TV channels have also showed it. I interviewed every student. Many of them have said
that they want to become teachers. That gives us great hope that the future generation is also motivated. We should not think that everything has
gone. No. They are motivated and they want to become teachers. We have to give three things- dignity, compensation, freedom and we also have to
introduce accountability. Then only we can have good teachers and good teachers should be appreciated. I tell you one example. The village which I
adopted in Bundelkhand near Chitrakoot is located on the border of Madhya Pradesh and Uttar Pradesh. siia @1 st urerda & We went there and I first

inspected the school. I talked to the students, I talked to the parents. Then I called teachers together. I asked them, "What is the result in 10th
standard?" They said that it was 11 percent. I asked, "What is the result of 12t standard?" They said that it was 28 per cent. I asked them how
many students were there. They told there were 350. I said this is a village of 3000 people; it means students are coming from outside the village

also. They said students come from as far as four, six or eight kilometres. How do they come? The students, including girls, come by cycles. If they
are coming by cycles, it means they have the urge to learn. I said that we must now take up the challenge to improve the percentage and I gave



them a target of 50 per cent up from 28 per cent.

I sat with them and organised a 10-day special programme for all teachers through DIET and they were sent to Satna and had very good 10-
day training. Then we started remediation classes, we motivated students, teachers and the community. Everybody became involved in school
education and in seven months, the result of 28 per cent became 82 per cent. That is how things can happen if teachers decide.

PR YLD, 3T Afede Sleps @ @ & dl A3 T WD 8l Add &, TADT Yeelsl 3G ol asi Szary s et oft asi b & gan &, @18 dbaar A 9T @1
Fdrergror ordl ey 218 dvaer was et w1 & agcmre ordf ey g3 et oft 331 Fger w1 124 wen @1 fYaree 78 yftrer amer & Now it has stabilized to a next level. ban
fopen oI Frepen &) S HICRI @1 DRI IMIcTol P aIG @ Yall orN, aa A9l wrRical wsaol e8! [ & T Faer ©) fAdl @al - ofdl| A2 wicter # 3l Yot & yreenue 4,
# 1 AT aBl UGT, $AI UGCI # SaIT 3 UBT el Hol wal fp 3 a[all @Y Yo el Aol sl 3% YuIEl @l Driad pe)

I am saluting even today all the teaching community because I believe that if they take up the cause, they can change the whole scenario.
The basic quality at the primary level is where the real problem lies. The ASER report and other reports and even our own Government's report do
not augur well for the quality of education at primary level. Students are ready and if we are not complementing, that is the real issue. Therefore, I
appeal to all teachers that they can make a difference to the India story. We will give everything that is needed. Vacancies will be filled. There will
be quality training. There will be in-service training and pre-service training; all will be there.

#or Sz Ry and.and.d. 3 acdl 3 g gorar & eer 3 o a2 arest eem S0, faculty and quality have a very important co-relation and we must
understand it. fuaft of ger R Sft.4.ame. aan 87 19 wedic ordl 8, afew 24 wadic &) garar aig sarer &) gforn & vsaiar dxdflsr df 50 uadie §, ag ofor et afer &) anft s
30 u2dfe aas oY ugd| it &2 e 53 sya wen & That is why we are going ahead with this programme.

& v 3g16201 Aot aigen| Pard Gs solldeior Bl ara aga ool o wdl 2 aliz as wer Al oft 3| s qaferdt 2 @ Berd 3 ser Burd 2 oY sederar 3 Kharge ji, in 2000 1
was made the Chairman of Working Group on IT for Masses of the Government of India. At that time, I was heading IT Task Force of the
Government of Maharashtra. Then we went to Massachusetts Institute of Technology and we negotiated successfully MIT Media Lab Asia project
which was a good initiative. At that time, Atal ji was Prime Minister and he committed Rs 1,000 crore for that. After return, he asked me, "Why are
we investing Rs 1,000 crore? What is that we are importing?" I said, "We are importing the research culture, research freedom, research value
system, and the big power of ideas. That is what we are importing.” So, he said, "We also have many research institutes." I said, "Yes, we have and
we are proud of our scientists but still when it becomes bureaucratic, it creates problems. It has to be a free and real research.” That is what we
now want to bring.

Hon. Members have talked about PhDs. In our country and in the best of the best countries, you are a PhD holder only if you add something new to
the existing knowledge. Compilation does not become PhD. That is how PhDs come. We have taken two important initiatives under Shri Narendra
Modi. Under IMPRINT, we are contemplating Rs. 1,000 crore investments. What is that investment for Research projects. In another scheme as I
said industries will come up with customised demands for their research requirements. The IITs, NITs, IIMs and all other technical institutes will be
involved in doing the research. There will be incubation centres also.

Over the last five years IITs have produced 3000 research reports and 10,000 are in progress. We must attract foreign students. & @iy aiicleror @t
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1w s weaz dare dar 3, eo 33 ags2 A &) s2fifere ¥ wiver Fodca o ol sfae w2 v &, A v oft kY &, anet oft A &, Afdver afie sEeT anm AW ) &
aiol enfde) as wardsr aga 8 seeagel 3| soilderel, $53¢) sl agon aifde, wecarss off don, ¥erd am aft Aen sl soldret ofdl WM, dl S Ry dol g 3 war o s
e soldelal oldl 3, aa e & dcer Seive oidl @I, s el Gaafydl & e wr ol s & Quality, good faculty, research facilities and innovation are all
linked in that scenario and that is the vision of the Government led by Shri Narendra Modi.

There were some issues raised about NITs. st weranddlsr & 19 aone vy 3) siiel-dae & dsaer &) el 3 oidl 3, ao el 3 &, aelifts apht oo SN difeel 3, s
uge &bl 3rzasrz ot aft e e, 331 swot dxdlovy foven &) apft &2 arew 3 v worandd Aeft aifdw; s amy yder w1 goreloor gan &, safée s amy yder Y AE & 2B & Pw il
of wal fr s 3 ar vesrEds Seft aifde) aogaia @2 oft o oft war s werng 3 oft Soft mifde) bt sad o &, ... (=)

off sifterrlar ®s9Y @ A wad & b siivenars 3 drarn anfaw ...(aweT)

off gepr91 swaws ¢ A sfizenae & e odl, svmsfioer & R wed F) ...(cwener) & adren &, et Bicen # wdt weon as &, sadt wd sco1 3 Ro gark a@l vonndd
atoft anfée, 2t samdt afdfaferdt 8 <t aenferdt @t yomor 2 5 v ared a2 Bt Aver amoft aifde i A Aacht scor &) # At wden 5 anus s J di-oaws, St daft
fFafér Sa1 &1 R5 &2 20w @ wo SeT Sor Bt gierar @Oy Yo lon anfdwy; Afder apft 52 o B v voramt e F afie amy 3 St et off, 33 wr Rven B vt Bogs Wi
wiEer et 3 il o war R sEl wiger war 3,Afver sl Gogs wie wider 8 Roder oft afer 215er B sermR 2 Alen 3, St dissrer Rraer 3 e arnr 3 sfiz 50 wie
foortorar glar 22 @t firerar & &) 52t 220 ws Pud gl aifsarisatera b fm 2 &) uvy 2rga off spft ordf 8 s ark 3 gwie oft o oft @ wdt &, A At B asa sffoer
& votamset 3 oR1 &, s2Afere efforer veramsdt i Refer Jural W fée qa i a3l A sl A &) 46 St 20 eI WAT FUA BT BRI BIH6l WIS AR R0 307 A HUs
A il woramddtor Jfiz andamsdtor &t Rerd ufticfidion sz adbt swrecaaz & weft gz & smestt, mfds st sReecar &, sodl i waaton & Awdar &) 82 @ o) secieica
xiictol bt aarer aaft-aosft vazitiorer &t ittt dizfifaferdt off fdecam waon afaéy,

dierdt Sft of war 7 asie aga war gan & veranddt @t aore ad 2013-14 6t geren 3 ad 2016-17 31 23 uic agn &, us & adren aiear §) SRIYT olRRI Sft @7 drer Sft o
seara fsen 'Engineering was not about technology. Humanities and basic science research are very important and I appreciate that.' sregwrer siermn
oft & ommr uz Btor arcft Srererer sadterre sifw axerctor are ygor 3t deft afte arf 2017-18 31 3T @ g% 2 smeen; KBt A diwun @Yor aradr §

smisfaferdt ot ara ot wélt arlt & Four corners of Education Policy have to be accessibility, quality, affordability and accountability. We have to work
within that parameter. smigfaferdt 3 2 o war &5 & e W fsen srm, Afdvor & v ard adren arsa § b amdanddt B vep oI W &1 &2 A1 6 o F T wat
) ot arfta B acd of woft andandt ordf S 2, ag oft Fawr 3aw 3 31 arfla Y oft G anfde, RRRS e st ar yraue fou &, PRt dsies o, dsrs gser iR
feseenior 3 frorat Rorterar 8, Sorast ardt Giar amw 2 digp Sht or St ager 3orn 2, I will take note of it. T will discuss it with my officers. 3t uger seass fapaet wwr
&t s1E aen fsen s 2rasar 37 We will definitely look into it. But, more importantly, vas emea wu 3 @ ot froreht sorasm &, it age sdla 2...(wemer)

HON. DEPUTY SPEAKER: IIMs and IITs have increased the fees enormously.



SHRI PRAKASH JAVADEKAR: IIM is different. I am talking about NITs. It is Rs.1.25 lakh for NIT but we are incurring Rs.2,75,000 expenditure per
student. =z #ft &3 JrsEN Widw, snf¥ae &0 So1 & Pl & gwEs &) We must understand what the actual expenditure is; what is to be recorded and how to
record. &o1 uas o=n ferufer fpen i @8 aga ajfirert &) @ Jd St &1 Jpun 2 b ardla ot fdien 3 ditra ordl dlen u) frercht oil e aw &t aiftios amr &, Jorh e
forgtr swor 8ft BrEren afie w1g w1 3Eds e €8 wl don el ar A & i ela a1 TR SE Al 3 3 dla A oft Serer G & v deE A e Bl b A § 32 E,
cifépol 218 ahen aal @1 &1 3891 daicist 3 &1 diar disl @en arad &) Caeileisll & e 3 e il @l Sl Fqeer A 1B o &, Sl wIdksl 3 W8T 3 &, S g3l
of¥erst 3 3a0 2 352 &3 Pien Breel, sob fw @i @1 sferfomfea atuer afsler o1 2deialsh & grr dd & amem 3, sevle & mem 3 oft, wofl @ v, voft ersa
oopeberal Bt fom 3 ol @ yemt fsen s Y1 & awiifes it o Bren ugamstt 3, aafert vopbomr ugaret & Fawiyan @1 v wrRiaw &, s wer o1 orlaw &, 9¥E
fére ano e, Uoge e acd dad &) Jorb fore oft wren 2 wft wier A Slsd &, el v g 3 on & 308 oft Wt 9 s exporr B, B adb e, R Bicl) aga
el @l wiftier Fe of Siell U $20b fere oft oiv sfrfdnfeen @ g dur oz 2 &

elr¥e 31 @ stloll aall agen oo &y el STl sierRm Sff of @al b aicict siie apriden frafencr & Roaelt ast fewia sy umr &) w2l 8 goe! of allder o
acsl woaze s & wu 3 aee &t 3 @ sdon & wsen aigan, yes, India is proud to be a great knowledge centre in history and we will, all of us, again
take pride in making this great nation a knowledge hub.

Thank you.

SHRI MALLIKARJUN KHARGE: Sir, only one thing is that SC, ST and OBCs will get free seats. At the time of admission, they have to pay the fees and
the Government will reimburse after 8-9 months. That is why, many poor people will not be able to get admission. a@=iifds vzl o & wai A SA-w1§ e
FUd Pl A ordl e A st amu 3538 sl difdm, 368 swelilor A Ssras] Ao Eifm) wi$ srdla e e, o1 e ar gw oft Tar, S amu fWasr w33, ag o df S
Jrasar ot 33t vaBioer aeft sueft 3, s g 3 adt 3fie Swa ael ot 2 & sieft 2 on the pretext that they have not taken admission, that is why, it goes to
general quota. surfer: was aaw sxiass gardt aaw I ordf Bravreror anfdy s vas Sta 3 3 32 & sty gardt Sra A fravrer 32

sefifere At Radee & Ry anu usfiser e, 33 anu sweidtoe A Jssraet @2 @) You can do it directly.

SHRI PRAKASH JAVADEKAR: As far as NIT and IITs are concerned, it is a fee waiver and not reimbursement. It is a complete fee waiver for
Scheduled Castes, Scheduled Tribes and persons with physical disability or as we call them Divyang and up to the income of Rs.5 lakh, there is two-
third waiver. So, they have to pay only Rs.60,000. So, we have graded it. It is a graded fee structure and not a uniform Rs.2 lakh effectively. So,
there is no case of reimbursement. Mr. Biju for IIT and NIT, it is fee waiver.

SHRI MOHAMMAD SALIM (RAIGAN]): I am happy. There was a positive discussion and you have replied to that also. You have given much
importance to research. Now most of the middle class people refrain from going for research because the scholarship is not distributed on time. For
example, Dr. Sarvapalli Radhakrishnan Research Scholarship for post-doctoral is stopped since March and only the day before yesterday, they
received it. It is good. I have raised this matter time and again. I pointed it out to your predecessor also. All these scholarships for the research
scholars — Ph.D. and post-doctoral — should be reimbursed timely. Otherwise, those who are going for jobs, are getting monthly salary and those
who are going for research, get the money once in six months or one year. So, that backlog should not be there.

SHRI PRAKASH JAVADEKAR: I will definitely look into it.
HON. DEPUTY SPEAKER: The question is:
"That the Bill further to amend the National Institutes of Technology, Science Education and Research Act, 2007, be taken into

consideration.”

The motion was adopted.

HON. DEPUTY SPEAKER: Now we will take up clause by clause consideration of the Bill.

Clause 2 Amendment of First Schedule to
Act 29 of 2007

HON. DEPUTY SPEAKER: Shri Adhir Ranjan Chowdhury — not present.
The question is:
"That clause 2 stand part of the Bill."
The motion was adopted.
Clause 2 was added to the Bill.

Clause 1, the Enacting Formula and the Long Title were added to the Bill.

HON. DEPUTY SPEAKER: The Minister may now move that the Bill be passed.



SHRI PRAKASH JAVADEKAR: Sir, I beg to move:

"That the Bill be passed.”
HON. DEPUTY SPEAKER: The question is:

"That the Bill be passed.”

The motion was adopted.

HON. DEPUTY SPEAKER: The House stands adjourned to meet tomorrow, the 22" July, 2016 at 11.00 a.m.

18.45 hours

The Lok Sabha then adjourned till Eleven of the Clock

on Friday, July 22, 2016/Ashadha 31, 1938 (Saka).
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